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LEGISLATIVE ASSEMBLY. 

The Assembly met in the Assembly Chamber of the Couneil House at 
Eleven of the ciock, Mr. President (The Honourable Sir Abdur Hahim) in 
the Chilir. 

ELECTION OF MEMBERS TO CERTAIN STANDING COMMITTEES. 

Mr. President (The Honourable Sir Abdur Rahim): The House will 
remember that when the motions for the elect.ion of membel'A to thE Stand-
ing Committee for the Department of Comm&rce, Standing Committee 
for the Department of Education, Health and Vmds, ~  Committee 
for Emigration and Standing Committee for the Department 01 Industries 
and J,aboUl' were adopted by the Assembly on the 25th J unual''y and 1st, 
10th and 16th February, 1937, respectively, it was announced that the 
d&t,es for nominations and elections, if necessary, for ~  Committees 
would be oommunicated to the House later. I have now to inform 
HonoUl'8ble Members that nominations :for all the four Commit.tees will 
be reeeivea in the Notice Office up to 12 Noon on Saturday, the 27th 
J:1ebruary, ahd that the elections, if necessary, will, BS llltuai, be held in 
tlbe Sf'CI'etSl'y's YoGm in the Council House, New Delhi, between the hours 
of 10·30 A.M. and 1 P.M.o:n the d&teB ment.ioned below, namely: 

(1) Standing Committee for the Depart-l 

ment o?tJommerce ; J 
(2) Standing C ~  for the Depart- 2nd March, 1937. 

ment of EducatIOn, Health and 
Lands. 

(3) Standing Committee for Emigration; I 
(4) Standing Committee for the Depart-j 3rd March, 1937. 

ment of Industries and Labour. 

THE RAILWAY BUDGET-LIST OF DEMANDS-contd. 

DEMAND No. 6·B--WORKING EXPENSES-MAINTENANCE AND SUPPLY OP 

LOCOMOTIVE POWER-contd. 

Construction of Locomotives in India-concld. 

Mr. President (The Honourable Sir Abdur Rahim): TIle House will 
now resume disc118Sion of the following cut motion moved by Qazi 
Muhfllnman. Ahmad Kazmi: 

"That the demand under the head 'Workinjt ~ ~  and Supply of 
Locomotive Power' be remced by Re. 100." . 

( 1025,> I. 



1026 LEGISLATIVE ASSEIIIBLY. [25TH FEB. 1937. 

Mr. O. H. Witheringtc;m (ASSUlli : Europeun) : Sir, this subject ha5 
been discussed in t.his· House at ,}ssst once before, and I was hoping that 
the Honourable the Mover would have given us some indication as to 
how the Resolution, which, he reminded us yesterday, was carried in 
September, 1935, could be put into effect. His object in moving this cut 
motion is l\pparently that locomotives shouJd be' built in this country, S0 
that the necessity of ordering locomotives from abroad for railways in 
India would be obviated. So fm', I agree with him in principle, but in 
principle only. It would be a most desirable thing in my opinion if India 
could boast of a profitable and flourishing locomotive industry, an industry 
which could turn out locom0tives to compare favourably with those manu-
factured in any other country. I do not doubt that they could be manu-
tactured in India if we have the llecessary plant and the required expert 
knowledge. 

Lot.omotive production in other countries has reached a standard of 
:lfl._iency which was possibly not dreamed of 20 years ago. It is a standaro 
which has been reached over a. very lon'g periOd of trial and error and 
competition; it is a standard which, one may hope, will not stand where 
it is, but as time goes on will be improved. If the workshops of India 
\vere to undertake to build locomotives, they would start with all the 
knowledge that has been gained in advanced looomotive construotion in 
the foremost countries. It cannot be expected that the engintlers in thi's 
'country have the knowledge required to construct a locomotive that will 
be re1iable, economical in fuel and tractive power, and cheap in comparison 
w.ith the present engines running on Indian railways. Again, it is no good 
building 'a locomotive which is exactly on the same lines as the best one 
running in India. Locomotive design improves from day to day, and if 
we are to build them we must go a step further and design much better 
ones than are in use at present. This would mean that experts from 
Great Britain or other countries will have to be ~, obviously at very 
high salaries indeed, not only to impart their knowle!rge to our mechanics 
as to how to build locomotives, but also to undertake the design of 
improved models, for it is only an expert 'with a lifelong experience of 
the subject who can know how to correct defects and improve upon 

~  There is also the question of patent rights which will have t() 
be purchased, if we manufacture locomotives in India. Further more, 
in order to produce up to date locomotives, our workshops must be 
equipped with the most up to date machines, machines of precision, 
designed specially to manufacture special parts. And these machines of 
preeision, these up t{) date machines, cost a very great deal of money 
indeed. Our workshops have not got those machines at present, and if 
they are to tum out locomotives in such numbers as will constitute a paying 
proposition, the initial total cost of the machines would be very great, 
and, in my opinion, prohibitive. That takes me to another point, and 
that is, how many new locomotives will be required for our railways in 
each year? 20, 40, 60, lOO,-how many? I do not know, and I do not 
suppose anybody else can foretell what our future requirements will be. 
What are we to do then? Are we to instal machines to cope with the 
manufacture of 20 locomotives, or to cope with a hundred? If it is to 
cope with 20, then the enterprise will not be big enough to be a paying 
-proposition; and if we instal machines to cope with 100, then we shall 
have to go to foreign markets for the sale of our surplus production in 
this country in those years in which we require only 20 f.r our own re-
quirements. And there we come up strai.ghtaway 8'!ainst foreign competi-
tion, competition with the United Kingdom, with Germany, with France. 
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\\\'ith the United States,-countrieBwhich have brought locomotive pr()duc. 
:tion and design to a very fine aIt in excellence and cut prices. Then, 
jf you budget for a production of 100 locomotives--and say the maximum 
requirement of our railways in one year is l00,-you at once drop out of 
.the foreign marketJ in the year when 100 locomotives' are required in India., 
.and you lose whatever connection you might ha.ve obtained in that market, 
and the connection might be very hard to recover. The whole subject is 
. hristling with difficulties, the greatest of which is ilie question of the huge 
init.ial cost and whether we can sell profitably ~  This Group is 
definitely opposed to the motion, as we believe that it would be unwise to 
-put enormous sums of public money into a venture, which, however 
.uesirable the principle is, resolves itself into an uneconomic proposition. 
If private enterprise starts the industry, that is a very different matter, 
nnd I '1or one 'lhould be very glad to see it started, But I should not 
iake shares in the Company. 

Sir Muhammad Yamin Khan (Agra Division: Muhammadan Rural): 
'The arguments which have been advanced by the Honourable Member who 
has just spoken are very amazing. If these arguments had been put 
forward in the Houses of Parliament and before the industrialists of 
Great Britain or France or Germanv, I do not know what would have 
bappened to those countries, This 'industry, my Honourable friend has 
nrgued, should not be encouraged in a big country like India, because 
'they have been flourishing in small countries like Great Britain and Ireland, 
Germany, and France where we are importing our locomotives from. T 
'think those countries would have never advanced to t.he stage' at which 
they are at present if they had been guided by the arguments of the 
tIonourable Member. 

The Honourable Sir Muhammad zafrull&h Khan (Member for Com-
merce and Railways): Axe any locomotives manufactured in Ireland? 

Sir MUhammad Yamin Khan: I do not know. I said Great Britain. 

Sir Muhammad Yakub (Rohilkund and Rumson' Divisions: Muham-
madan Rural): Does my Honourable friend consider that India is equal 
"to Ireland? 

. Thellonourable Sir MQhammad Zafrullah Khan: I am afraid t.he 
Honourable Member was not listening to the speech of the Honourable 
Member of b.is Party. The Honourable Member of bis Party said, if such 
small countrIes as Ireland could produce .... 

Sir Muhammad Yamin Khan: 1 did not say Ireland. I said Great 
'Britain and Ireland. I am ready to take back the word "Ireland". I 
used the words "Great Britain and Ireland", along with "Great Britain" 
which can be taken away. 

(Interruptions, ) 

:xr. President (The Honourable Sir Abdur Rahim): Order, order. 
~~ 
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Sir .n1Iawunad Yamin n .. : I aID afraid, my friend, the Honourable 
the Commerce Member, hall got no other argument to comba.t my point 
€'xeept this frivolous one about the wording. He will have to substan-
tiate his claims not to encourage this industry in spite of the feeling 
whieh has been expressed on the floor of this House repeatedly that this· 
industry should be encouraged. If a department like the Commerce De-
partment or the Railway Department is not going to take up 
thi!; industry seriously, then, who is going to do it? My friend. 
Who spoke from the European Benches today, said that he 
would not, mind if private enterprise takes up this industry, 
but he would not take shares in it. As a business man, he would not 
like to invest his money in a concern which does not produce profit from 
the very beginning. We realise that this concern will not pay in the 
begiruung. It will be a losing concern, and it will not bring the profit 
which my friend expects as a commercial man. The question is not 
whether we are going to get interest on the money invested or not. The-
question is that India must develop her induStries and start producing 
articles whi.ch she does not produce now, in spite of loss. The encourage-
ment which the Government can give, private companies can never give. 
As a representative of the public and of public opinion, I don't mind if 
this money is wasted. We do not grudge the money wasred on encourag-
ing industry. I think it will ultimately bring to our country the thing it 
wants. We will not be dependent upon other countries. We will manu-
fact.ure our own goods. Japan is a small country, and it has improved so 
much Within the last 50 years. ThE' other countries in Europe have 
advanced. They did not think that the money that is invested will not 
bring in a return at once. I do not think that if Government take up' 
the locomotive industry, it will stop there. At present, there are thousands 
of motor cars imported from ~ , Italy and America. If Government 
put. up a plant for manufacturing locomotives, smaller' plants will come 
later on in the field, and we win be absolutely free from the foreign 
countrips \\'hich are now taking away a lot of Indian money. If "'e set up it 
plant for locomotives, the same plant can be ~  for the manufacture 
of small articles and for the manufacture of motor cars with little adjust-
ments. If Government will only get expert advice, they can do it. Some-
body may SIlV that it is not being done by othpr countries: But the condi-
t,ions of India are totally different from thf> other eountriei'. Necpqsitv 
is the mother of invent.ion, and if the Gcvernment apply their. brain 
instead of allowing themselves to remain idle, they can find out how to 
use tbe plant wben it is not ~ used for the manuf:\cture of lo('.omotives. 
If t.hey only begin to think about it. they will know how to do it. They 
sit idll3 just like a man who comes to II pla('e and savs "how am I g'oinl! 
to see what is inside this place?" You want a spirit of advent.ure of 
mining and then you CRn ITe!;, not ~  diamonds. hut Also gold. In the 
same manner, if the Government have Q'ot some brains. they can {'crtninlv 
turn this concern to advantltQ·e. I hope t.his cut will he' ~  hy 
the Rouse. I support the motion. 

Lieut.-Colonel Sir Henry Gidney (Nominated Non-Official): Sir. even 
at the risk of being called an ultra-nationalist. 1 stand to support this 
motion very heartily, !IDa. as I gaze on the Hono1l1'flhle t.he Commerce 
l\{emnpr, whom I hnve re-bavtised with the name of "Sir Suffer-all-I-can", 
I wonder if he realises the great handicaps ~  from which 
Indian industries are suffering today. I rf'n!'at. even nt. t.he ~ f)f being 
called an advanced nationalist,-I see the Government Member shaking ~ 
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head at me---the time has come when Government must take a long vie'V 
of this very important matter and get a move pn-even a beginning. We 
have just heard a Member, I regret, from the Group t? ~ ~  I belong, 
advancing certain forceful arguments to show that IndIa IS Incapable of 
making her own locomotives, in that-because, to do so, would be an 
uneconomical proposition and that the expenditure involved would not be 
commensurate with the gain, if there be any gain at all. I flatly refuse to 
8'Ccept that position. The reasons he adduced put me in mind of a story. 
There were two men-Indians-who stood outside an election polling 
booth. One man-"Bhupen Babu" who was holding forth, said: He 
thinks "I know ·damn nothing' about this", let me tell him I know 
"damn all". (Laughter.) It is not a question of the problem ~  econo-
mical or not. It is a question of whether India is or is not to be given 
3 chan:Je to develop her own industries to the extent that, when she 
receivf'8 Dominion Status, she will be able to manufacture' her own 'loco-
motives and other mechanical needs without having to go to other coUn-
tries as she has been doing since railways were introduced' in this ~  

We have heard a lot about this question of India manufacturing her own 
locomotives. It is not a new 'm'atter at all. It has bf,en' on the anvil 
for nearly 15 or 16 years, and the Govemment of IIidia have repeatedly 
made promises and pledge after pledge. I wish the Finance Member were 
here to contradict me when I use the word "pledge". There 'is a distinct 
breach of promise involved, !\nd today the Government of India stand ::rs 
the accused and guilty of a direct breach of promise. 

The BonourableSir Muhammad Zafrullah Xhan: What was the nature 
~  the promise? 

Lieut.-Colonel Sir Benry Gidney: You said that you would give India, 
within a reasonable time,-I do not use the exact words,-the opportunity 
.of manufacturing her own locomotives. With that object in view, you 
llrocee4ed to acquire the Peninsvlar Locomotive Works. That went by 
~  board. I see the Honourable the Railway Member is taking notes. 

'J'be ~  Sir NII~  ,~ n.n: .Surely the HODqUf.-
able M:.emher crm ,have ~  abjection to ,ny ~  J;lotes' . 

Lieut . ..oolonel Sir Henry Gidney: None whatever, provided it they are 
not forged notes, the Honourable Member will give them to m'e. 

The Government of I U ~  this House th.$tthey would ~  
lltepS. but that, I say, has gone by the board, the last step being ~ 

Peninsular Locomotive Company, which, after a chameleon like existence, 
was metam.orphosed into a factory exclusively for the buildil!-g of wagon 
underframel\. The Honourable Member, in a previous speech which he 
made last year, I think it was on the 4th of September, 1~ , stated ~ 
:great detail to this House that it would be an uneconomical problem to 
.make locomoti!es in India. Sir, let us take the present expenditure that 
has been practICally accepted by England in connection with its re-arma-
went,-a sum,o! nearly£I,500millio.n spread over the ~  years or 
6bput £400 .mllh?n a year, for re-armmg England! Surely', ~  must also 
be an uneconomical proplem,. because, within another tel'. yews or. SQ, 
these ~I  wO\lld be obsolete .. Supposip,g there' is no war, then 
~~ ~  be tPr()wnaway, Wllosted and une.copQntic;al? On the 
~~~ ~,~P ~ 1 ~  ~ , ~ ask Gov,ernlnttJ?-t ~ help oUf ~~  
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making locomotives in India, we are in all solemnity told-No: it would 
be so expensive and uneconomical that Government could not subsidise 
it. 

Sir, our railways are our own concern, a national concern that Govern-
ment have made themselves and are we never to be allowed to build 
them up on our own industries? All we ask is for the Government of 
India at least to give us a beginning to make our own locomotives. What 
are we told? We are told-in words to this effect-"You cannot possibly 
make your own locomotives" but we have so improved our workshops, 
and our spare parts are so well developed today, that the repairs and addi-
tions to our locomotives are less expensive today than they ever were 
before". When this matter was discussed in September, 1935, the Fin-
ancial Commissioner admitted that the difference in cost between assembl-
ing locomotives at Ajmer and in England is Rs. 26 per engine. As a start, 
why not let us assemble all our locomotives in, India? Sir, the Govern-
ment of India have indented on foreign countries for the supply of their 
locomotives for the last 80 yeaTS. It is not an uncommon sight to see 
Agents of various  locomotive firms in England touring various Government 
Offiees in India trying to secure locomotive and other C9v.tracts, whereas 
Indian firms are not given a single chance, This policy has been going 
on for years and years, and I believe, in one year, not quite long ago, 
we bought nearly a million pounds worth of heavy locomotives from 
Germany. I understand. thel5e locomotives are too heavy to pass over 
some of our bridges and these very locomotives are today stagnating Imd 
rusting in some of the locomotive sheds,-e.g., on the Eastern Bengal 
Railway at Saidpore, and other places, I do not deny that much better 
material and locomotives can today be got from England;. no one can deny 
that fact, but the question is-why continue to pursue this policy? It 
is all very well for the Government to get up on'their hind-legs and say: 
"We are not agents for firms in England"but we want the cheapest ~  

best locomotives". I agree, and yet, it cannot be denied that this . ~ 

mapped out policy between England and India, but what I ask the Gov-
ernment is to give I ~, ,~, P , ~  ~~,~ ,~ ~  ~ f!t>, , ,~ ~ ~~ so 
that we can, in time, feel' that we' are steadily' and'steadIly getting 'on to 
a position when we shall in: time be able to' build our own locomotives. 

Sir, it needs no further persuasion irom,' me-to: ~~  . opinions 
hlready expressed in favour of this demand, but lelid very much regret 
to see my friend, Sir Abdul Halim ,Ghuznavi" oppose this demand when it 
was discussed last year. It is not a question of Government VB. the House. 
It is a national 'question. and if the Government are nationally-minded, 
and inclined, if the Government are desirous of helping India to stabilise 
herself in the future and to build up her industries, they have a duty to 
perform-a crystal-clear duty, and that is to make a beginning instead 
of putting forth the excuse, year after year, that to build locomotives in 
this country would be an uneconomical problem, simply because the GoV'-
ernment of India cannot afford to risk using up their Railway capital or 
subsidize Im:¥ such industry. I repeat, the Government should take a long: 
view of this matter, and not maintain their present short-sighted policy_ 
I submit the time has come when they must change their attitude. We 
in India must develop our industries, we in India must be given the chance, 
if. we are' ever to assume the aspects of a nation to start oljf industries and 
make our own locomotives, our own aeroplanes and eve(ytliing else needed 
for this country. I ask the Commerce Member-will Governn:ulnt help. 
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us to do that give India a beginning at least, or will he continue in. ~  
present polici of evasion and drift, and say: "Wffie cladnnot, dbe:usB ~  I~ 
an uneconomical problem?" Sir, when Lord ,Nu e urge e  n ~  
Parliament to follow a certain policy with regard to ~  ~ ~ 
in England., was it considered uneconomical to accept hIS I~  Is. It 
con8idered uneconomical for the Imperial Airways ~  .extend. as It IS dOIllg 

~  its activities and to spend millions of pounds m. ImprovI.ng. aeroplanes, 
and"i ask the Government of India-is it uneconomIcal, or IS I~ not ~  
stubbornness on the part of Government, or is it ~  determI!led ~ ~ 
to "Buy British" and so keep India out of developmg her ·own Illdustrles: 
Sir, I wholeheartedly support this motion. L ~ ~  I am con-
vinced that the manufacture 'of our own ~  .lD ~  . ~  be 
encouraged, and I do hope the Government of I I~ wlll, III theIr wlsdom ... 
-because I still believe they do posse88 some WIsdom (An llonoUTGbltt· 
Member from the Oongress PaTty: "But ~  y.ou· are ~  
us in some materlal.and tangible way that theIr SprIngs of true ~ , 
have not run dry, and that they are willing to .help India ~  bemg ,f!rawers. 
of water from such springs, ooci· nm merely ~ hewerlJ of Wood -even. 
of Wedgwood. (Laughter .. ) (Applause.) 

Sir Abdul Salim Ghumavi (Dacca cum Mymensingh: Muhammadan 
Rural): Mr. President, I am very sorry I have to oppose this motion. 
(An HOll.ouTable MembeT: "You are opposing this?") (Laughter.) I am 
sorry, because my Party is. divided on thi.s. (Laughter.) (An HonouTable 
Member: "Divided to fall.") Sir, in June last, this question of making 
locomotives in India was discussed by the Railway Standing Finance Com-
mittee at Bangalore. My Honourable friend, Mr. Girl, was !r member of 
the Standing Finance Committee, and he insisted on the. Committee to 
make a recommendation to Government that, instead of purchasing loco-
motives from outside, India should start making locomotives here. Sir, 
before I proceed and state what was the decision of that Committee, I 
would like to give a little history about this Peninsular Locomotive Com-
~  My ~ friend ~  "Oh, ~ , , 

I must be satisfied in my:.mind ~  I should.!mpport this or 0PP ~ 

this. Sir, I am satisfied in my own mind that it is not a commercial 
P~ ~  ,. .. 

An Honourable Ml\Dlber: Will it ever be?' 

Sir Abdul Balim GhulJ1av1: That is for the future to decide. Sir, the 
Peninsular Locoinotive Company was started at Tatanagar; it under-
took, I understand, to make locomotives in India. Government gave them 
~1 possible assistlm:ce the,y could, and they proposed to buy locomotives 
If they were made m Indlll.. But they could not even  bring out to Ind.ie. 
the necessary plant; they failed to do that. Subsequently, they closed .. 
Government bought that f.actory at .-.agar and t,hey discovered that 
even the place was not swtable for g locomotives. 'fhat was their 
~  Now: Sir,. when this ~~  was brought before theStanrung 
Fmance C.ommlttee m 1935, Mr. Gin ~  that a beginning should be 
made.  Slr Raghavendra Rau, the Chairman, explained that it was not 
possible. for .the ve.ry significant resson that. you could not ,make many 
~  m In.dl8;, because they were ~  required. The difficulty is 
thIS ~ ~ only a I ~  ~  of C ~ are required in Indis, but 
~  hmited ~ if ltiS made III India" will not be 8 paying proposi-
tlon. The locomotlves that are made outside India by the two or three 
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Companies that exist meet the demand throughout ~  .world. T ~  have 
got their market throughout the world and are not hmlted to I ~ I~ al?ne 
and that is the reason why they can supply them at a commerCIal pnce 

Lieut.-Colonel Sir Henry Gidney: Was not that the case with Lancashire 
before? 

8i!' .6.bdulllalim Ghumavi: Then the Committee discussed this matter. 
and, with your permission, I will read only one or two sentences. 'fhe 
Chairman explained that ~  inquiry, undertaken by the Railway Board 
regarding the probable financial result of the institutiOll of a railway boiler 
mal'lufacturing shop, was nearly complete and that it showed that it was 
possible to have a demand of not less than t20 boilers a year. The cost 
of manufacture would not be prohibitive though it was likely to be in 
ex'.·ess of the present cost of importation from the· oontinent. . It was, at 
present, considered doubtful whether such a steady demand would exist 
after ten years or so, in view of the dwindling purchases of locomotives 
during the last five years. Year after year, we find that there are changes 
in the locomotives. A design which was quite aD right this year is 'not 
good after two or three years. Therefore, it will be impossible for any 
locomotive oompany, either Government or private, to start making loco-
motiyes here. It was again discussed whether some of the metre gauge 
locomotive,; could be made at Ajmer \vorkshops of .the B .. B. and C. I. 
Railway. The Chairman explained that it depended on the types required 
and it was doubtful whether the workshops were in a position to undertake 
any additional work. He then undertook to have the question examined in 
consultation with the railways concerned. We have not heard from the 
C ~  again whether he had undertaken thlft examination, and, if 80, 
with what result. 

Kr. Kohan Lal SaDena (Lucknow Division: Non-Muhammadan 
Rural): There was 8 discussion in this House later on. 

Sir .6.bdul Halim Ghumavi: I am talking of what happened at Banga-
lore in 1935. There was no discussion in the HOlJile &t that time. 'fpen, 
Sir, it was urged by several members that it should be one of the condi-
tions for placing orders with firms in foreign countJjes for locomotiJt6S and 
wagons, that they should undertake to give tra}ning in their workshops to 
a -certain number of Indian students. The Chairman said that he would 
see that, whenever an order for locomotives is given outside India, the 
firm agrees to take a number of Indian students and give them training. 
Having regard to that, I think the time has not yet come for us to start 
making locomotiyes in India. 

~~ S. Satyamurti (Madras City: Non-Muhammadan Urblm): Will it 
ever COllie? 

Sir AbdUl Halim Ghumavi: It ",ill come in the new ~ when you will 
be in the Government. 

~  S. S,, ,~  Then ,why not, support the motion ,now. 
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Sir Abdul Balim Ghumavi: Let us close this year without ~  such 
manufacturing firms. As I have said before, railways must run on com-
mercial lines. If they find that it is not ~  suitable to start 
a particular work, it is not. fair to thrust upon the railways ~  which 
will result in a loss, partlCularly when we find that the railwBy finances 
are still not so helpful or hopeful. It was a mere accident that they have 
~  able to balance their budget this year. We do not know what will 
be the position next year. So, this is not the time to force the hands of 
~  Government to start a ,factory which mayor may not prove success-
ful. Sir. I oppose this motion. 

Pandit J[rlsbna Kant Jlalaviya (Benares and Gorakhpur Divisions: Non-
Muhammadan Rural): Sir, I am not at all surp?sed at the speech of.my 
Honourable friend, Sir Abdul Halim Ghuznavl. He was all the tmle 
talking about what happened in June, 1935, in Bangalore, but .he ~1  
forgot what happened in tris U ~ in S ~ , 1935, when this motl0ll 
was ~  this House and was dlscussed 10 the Chamber. As for my 
Honourable friend Mr. Witherington, I would simply like to read to him 
what was said by the Leader of the European Group, my Honourable 
friend. Sir Leslie Hudson. When this Resolution was being discussed in 
the House, he said: 

"We &1"e looking fot'ward to the time when India will be able to ~  
things for herself. "There seems to be no very strong reason why skilled mechanics 
.hould not be broup:bt out {rom England to' teach on l' artisans how to construct 
locomotives in t.his country." 

This was the opinion of the Leader of the European Group. We have 
heard a new story today. I only want to say that where there is a will, 
there is a way. He says that our path is bristling with difficulties. Yes, 
the difficulty is there, and it is this: the Government, the men who are in 
power, do not want that we should develop our own industries; that India 
should be self·contained, self-dependent and self·reliant, and that we 
.hould be able to do whatever is necessary for running our administration 
and industrial concerns in this country. The mere fscttbe.t we in· this 
House, in the year of grace, 1987, are moving this cut, the mere fact 
that Resolutions appertaining to this matter have been moved in this House 
for the last 15 or 20 years without any results, proves, if any proof were 
needed, that the Government are not sympathetic and they do not mean 
to honour their own words and pledges. Any Ministry iIi any C'ountry 
would have been driven out of office, would have been wounded out of 
office, if ~ had behaved as this Government ,have been behaving in re-

~ to. t,hls matter. Where is a country in this world "'hich is not pro-
ducmg Its own locomotives? Japan is doing it, England is doing it, France 
is ~  it, .Germany is doing it, but to them India if; not it country. 
It IS an agrlCultural farm to supply raw materials to Englana. It is " 
cow to supply them with butter and milk or a market for EnO"land to sell 
her products. We are not a nation; we are either Hindus- or Muslims we 

~ either Parsis or Christians. We are told that our ~  is ~
C~  In 1935, when this Resolution was before the House, the Hononi'· 

~  Member for Ra'ilways was all the ~  hammering this one idea that 
~  ~ not pay us. He has been I ~ I  and telling this House that he 
IS U ~  by. ~  and only one prmClple, by on,e motive, and that is the 
economlC prlDClple. I am glad that he joined the . Govemment of India 
very late. Otherwise, we' would not have had our ~  jndustries, we 



LEGISLATIVE ASSBMBLY. [25TH FBB. 1987. 

[Pandit Krishna Kant Malaviya. J 
would never have had the Tata iron and steel industry, and we would not 
be manufacturing whatever little we are doing today in this country. If 
he had been in power, Sir, he would always have been thinking that we 
can always purchase things much cheaper from outside. All his notions of 
economy come to him only at the time when there is a demand from this 
country for the manufacture of locomotives. Whenever the questiol1 of 
the Ottawa Pact comes, whenever the question of Indian Trade Agreement 
with England comes, all principles of economics, all notions of economy 
are thrown to the winds. Even when the House is not sitting, he is 
anxious and in a hurry to arrive at agreements with England, and all 
notions of economy are forgotten at that time. When it comes to the 
question of a key industry on which the welfare of the country depends, 
well, all notions and principles of economics are' preached to us. Let U8 
have a peep into the international situation 8"S it is today. Let us assume, 
for the sake of argument, that General Franco becomes supreme in Spain, 
as is most likely. Then, the German and the Italian armies will occupy 
Spain. The Mediterranean could then be Mocked'in a minute. The route 
to India and the Far East would be closed. What is going to happen then? 
Will our railways cease to exist, because England will not be able to supply 
locomotives to India? -What are we then going to do? These are the con-
siderations which ought to weigh with the Honourable Member in charge 
of Railways. It is not only economic principles which guide human affairs 
in this world. He has no conception of vital human issues where human 
lives are concerned and the welfare of the country is concerned. This. 
so-called Govflrnment, Sir. which should better be called the army of 
occupation, receives its orders from Lancashire, Manchester and Birming-
ham while all the time they pose to govern in the interests of this country_ 
With these '\Vords, I support the cut motion that has been moved . 

. Jlr. II. Asal Ali (Delhi: General): Sir, I move that the question be 
now put . 

. '.' 'JIr. Prestdent (The Honourable' Sir Abdur Rahim), The Chair accepJ..s 
the closure subject. to the. Government Member's reply; 

,-The qtj.estionis: 

"That the question be now pul." 

The motion. was adopted. 

The Honourabl& Sir Muhammad Za.frullah Khan: Sir, if  I did not rise 
toreply to the debate a minute or two ago before it was suggested that ~ 

question be put, it was due to the fact that when I rose to reply to ~ 

liebate at a similar stage yesterday, it was subsequently contended that 
the debate was not closed with my reply as the question had not been 
put and the discussion continued nevertheless. I did not take objection, 
but I pointed out what had happened. I was told from the Opposition 
Benches that I wanted to stifle discussion. It was only to safeguard 
myself against any such charge on this occasion that I ftid not comply 
with the wishes of Opposition Members. I had no objection to standing 
up earlier and windil4g up the debate, for it is immaterial to me whether T 
speak a few min!ltes earlier or a few minutes later. I am always in 
these matters in the hands of Honourable Members who want to partici-
pate in the discussion. 
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Sir, the subject which was discussed !esterday afternoon and has bee.n 
discussed this morning, 8'B has been pomted out by several ~ , IS. 
not a new one. There is very little, if anything at all, new even m uha 
way of argument that has been ~  to the. ~  that to?k place ~ 
the autumn Session of 1935 at SImla on thUl subJect. The dIfference m 
the point of view of Honourable Members who support this ~  and:' 
that of Government continues. I shall, therefore, only re-state brIefly the 
considerations that carried weight with the Government in this matter and 
induced Government to come to the decision to which they came after' 
the Resolution, to which reference has been made, was passed_ These 
considerations are, that so far as this Department is concerned, Govern-
ment have a certain amount of responsibility in financial matters, and 
that responsibility must be discharged in the light of certain principles. 
It has been freely admitted this morning, even by those who have spok£'D' 
in st:.pport of this motion, that the enterprise that the Government are-
being asked to undertake would not tum out to be an economic enter-
prise at lea-st in its earlier: ~  Sir Muhammad Yamin Khan said: "We: 
know it will be a losing ~, we know public money will be lost, but 
it is the duty of Government to encourage industries, and, therefore, they 
ought to undertake the building of locomotivf:s in India". But, with re-
gard to the dutS of Government to encourage industries, surely certain 
principles have been laid down' and have been accepted by this House· 
within the limits of which alone encouragement of industries can be 
undertaken. Apart from the Railway Department altogether, whenever 
there is a question of the encouragement of a particular industry, Govern-
ment must view the matter on the basis of the principles that have already 
been accepted. On these principles, I am afraid, the proposition now 
b(lfore the House is not feasible. The matter h8'8 been very thoroughly-
gone into. I gave details in my speech in 193.5. I shall. not weary the 
HOlHle with these details again, but the result Was that unless there ~ 

a demand on the average of at least 200 locom9tives every vear, a com-
pletely equipped factory could not be put up and ~  would 
continue to lose heavily on it if the minimum demand could not be· 
guaranteed. An experiment could be started on the basis of a demand6f .. 
from 50 to 60, locomotives a year the scope of which' could subsequentl;y 
be expanded if the dern:and iricreased, but even that limited demand could 
n<?t be guaranteed by the railways. 

An Honourable Member: What will be the loss? 

'rhe Honourable Sir ~  Zafrullah Khan: I am coming to that. 
One Honourable Member has said: "You can set up a locomotive factory!-
and if your demand for locomotives does not come up to the capacity of 
the factory, surely you can use the plant for other purposes, for instance; 
fOI' the manufacture of motor cars or for the manufacture of instruments .... 
-I do not know what he meant by that expression,_"or accessories". 
Now, I do not happen to be an engineer, but even I can claim this much· 
knowledge that a factory for the manufacture of locomotives would be· 
~  unsuited for the manufacture of motor cars. It is absolutely out 
of the question that the plant required for the former purpose could be 
utilised for the latter purpose. I am not surprised that, on the basis of 
auggestions of that kind. Government are being ~ I  to ~ an 
enterprise for which over a crore of rupees would be" required even in the-
initial stages. The same Honourable Member said: "You can manufacture-
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cab out a hundred locomotives in a year, and for the rest of the time you 
oCould use the plant for these other purposes". There, again, he wa& 
.entirely ignorant of the fact. when he talked airily of a hundred loco-
motives a year, that a hundred locomotives a year are not required for 
Indian railways. 

Sir Muhammad YamiD JthaB: That was in reply to the Honourable 
Member who spoke that you C8'll turn out only a hundred. So I said even 
.110 hundred can be turned out. 

The Honourable Sir Muliammad Zafrullah nan: He did not say: 
~  can turn out a hundred". He said: "What is going to be your 
'bMis? Are you going to set up a plant for the manufacture of 20 ~ 

motives, in which case it will be !r waste of money? Are you going to 
'Setup a plant for 200 locomotives, in which case' you would be turning 
-out so many that you would not lmow what to do with them?" 
Now, with regard to the demand for locomotives, the position !S thls; 

For 1937-38, the requirements are,-24 locomotives for the broad· gaugc, 
ten for the metre g!!-uge and two for the narrow.ga1).ge,-altogetber 36, out 
of ~  18, i.e" 16 broad gauge and two narrow gauge are required for 
State-managed railways; and the remaining 18, i.e., eight broad gauge 
and ten metre gauge are required for Company-managed railways. 

Pandit NUakantha Das (Orissa Division: Non-Muhammadan): Can thl: 
Honourable Member give us any idea as to the number that will be re-
-quired for the next ten years? 

The Honourable Sir Kuhammad .Zatrullah n.n: For 1938-39. no 
-greater demand is ~  than that I have mentioned for 1937-38. 
"The utilisation of locomotives is being incre!rBed, with the result that & 
locomotive is now capable of giving much longer service than it W4S 
capable of doing a few years ago. It is very difficult to forecast .110 ciemaq.d 
for ten years, but on the averl!oge it would be sate to assume tha.t it would. 
-not be very much more than IJbout 4QO . locomotives. 

Pandit Nil&kantha Das: Does this intensive utilisation increase thp 
tife of the locomotives? 

The Honourable Sir Muhammad Za.frullah ][han: Yes, it does. There 
is better utilisation, quicker repairs, better attention to ~  p,l!.rts. 
It does increase the life of the locomotive; and quicker repaJrs also result 
in 11 locomotive being on the running lines longer tban it would other-
wise be. Then, electrification on different sections has resulted in several 
locomotives becoming available for use on lines where steam is used. 
So, that, at present. the stock of locomot.ives with the railways is really 
in excess of their requirements. There are several hundred locomotive;! 
surplus to requirements at the present moment which the raihvlrYs are 
~  absorbing. But Honourable Members may take it thattl1e 
demand for new locomotives, during ten years, is not likely to be more 
than, at the outside, between four and five hundred. . . 

~  If. G .. RaDga (Quntur cum Nellore: N ~ ~ ~  ~  

~ in case of WM . ., 
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'!'he Honourable Sir Muhammad. 21afndr1h .... '1 ~  oomiDg to tha.l: 
I cannot reply to a.ll critiQisms in one sentence. 

)[r. Presidia' (The Honourable Sit Abdur Rahim): The Honourable-
Member may be allowed to go em without being interrupted. 

The Honourable Sir )[ubammad Zatrullah Khan: With regard to Com-
pany-managed railways, the position is this. Supposing Government ~

to set up a factory for the manufactme of locomotives and force the Com-
pany-managed railways to buy locomotives. from them, they would be-
bound to pay compensation to the Compames to the extent of the ~  
amount that they would spend upon the purchase of ~  
in India as compared with the prices that they would have had to pay if 
t,hey purchased from outside. That is, briefly, the financial position. ~  
has been said: "You are doing nothing, because you aTe unsympathetIc 
towards Indian industries and you do not wish to promote them. If you 
were to undertake this enterprise and continue it over a number of year.. 
in the end the enterprise may become paying". Let u\, look at it from 
that point of view. Several enterprises have been undertaken ill ~ 

country \\hich, in the course of time, have begun to give better results 
than they gave in the first few years of their existence; and I admit the 
principle that in the case of some industries. with regard to which the 
position may be favourable in India, it may not be possible to show good 
returns on the capital invested in >the first few years, and yet it might be 
pOll sible to establish those industries on an economic basis as time went on. 
Let us apply that test to the locomotive industry. It has been the experi-
ence ill this country,-and Honourable Members will certainly etldOl'8& 
what I am saying with regard to this.-that where any such prospect has 
been' held out with regard to an industry, private enterprise has always 
made a start and eventually the industry has made good. So thtrt, private 
tlnterprise has been willing to undertake any experiment which might hold 
out reasonable hopes of establishing a new industry in this country. That 
being so, the mere fact that private enterprise will not touch any suGh 
pr(.position, as is nOW before the House, affords the strongest indication 
that even in the course of any reasonable period of time that can be fore-
l;ieen, this industry is not likely to become an economic industry m thlo 
country. With regard to the charge that Government have not been sympd-
thetic towards Indian industries I will draw the attention of the House to 
the policy of Government towards the wagon industry. One H()nouraLle 
Member said that if I had been in  charge of the Department of Commerce 
at the time when protection was granteel to certain industries, protectioL 
would certainly not hll'Ve been granted t,o them. I should like to draw the 
attention of the House to what has been done with regard to the wagon 
industr,Y on the railway side while I have been in charge of thiS Depalt-
ment. Year before last. the total requirement of Indian nilwavs for 
wagons wus 4,472; last year. it was 750; this year we have placeel hI: 
order for 2.000. and we have practically agreed to purchase 4,000 ~ 

during the next two years: the total being over 11,000. . Od of this, we 
have purchased from outside India less than one thousand wagoTIs-7!i0 
on one occasion and 100 on another. Does that indicate. that the Railway 
Department. is not sympathet.ic towards Indian industries? Could the 
wagon industrv have carried on without the patronage of the railwayr,? 
Here is an instance of what I am trying to illustrate. If anybody felt COD-
vinced that a locomotive factory like the wagon industry was a proposition 
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which might eventually turn out to be an economic proposition. I am sure, 
~  capital would be forthcoming for the purpose. But everybody 18 
-eol1vinced that at this stage it is not an econoIIiic proposition. ThequeB-
tion was investigated in 1924 by the Tariff Board, and this is what ~ 

say (page 173): 

"For the reasons which we have given, we are unable to make any recommendations 
;for the grant of protection to the locomotive building industry." 

They go on to say that it would no doubt be very desirable if an Ill-
dURtry of this kind could be established in India, and then they 

.. 12 NOON. observe: 

"But the existence of a sufficient m.&rket for locomotives in India is an indispen-
.-ble preliminary condition and at present this condition is not satisfied. If protection 
were given now, the country would have to carry a heavy burden during the next five 
'years, and at t,he end of that period the progress made would he insufficient to justify 
:the sacrifice. ',' ; 

And yet Honourable Members expect that, in the face of that finding 
'and with a still lower demand for locomotives today than was expected 
'.at the date that that inquiry was made, Government should enter upon thu, 
'enterprise. 

Another consideration, urged by Pandit Malaviya, was: "You must 
not look at this question from the purely commercial point of view: you 
'must look at it from the larger point of view. Assume that commUlllCd-
tion with countries that manufacture locomotives and supply your require-
-ments at present became interrupted, or those countries became unable 
-ftt some other reason to supply your requirements. What are you gomg to 
-do then?" I am afraid. he lost sight of the fact that a large proportiun 
-ilf the materials required for the manuflrCture of boilers and 10COmOLIVElI:I 
'would still have to be imported from outside, from these very countries' 
:and if you had a factory :£or the manufacture of boilers and locomotives in 
India, and the contingency, to which he referred, arose, you would simply 
:have to shut down the factory, because you could not get your essential 
mle.terials .  .  .  . 

Pandit Krishna Kant Jl[alaviya: All the more reason why we should ~  

the thing early. 

The Honourable Sir Jl[uhammad Zafrullah Khan: However early you 
'started it, if your communication with the countries, to which Pandit 
Malaviya has referred, were to be stopped, the materials could not be 
obtained, and, in spite of the best equipment you had here, you j}'lulJ 
not continue the manufacture .  .  .  .  . 

Jl[r. S. Satyamuni: What are those materials? 

The Honourable Sir Jl[uhammad Zafrullah Khan: For instance, c61tuin 
:{larts manufactured out of copper for boilers .  _ .  . 

JI[r. S. Satyamurtt: You can get copper here. 

llr_ Pr68ident (The Honourable Bir Abdur Rahim): T~  Honourable 
ltfember must be allowed to go on without interruptions. 
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)(r. S. Satyamurti: He can go on. 

'The Honourable Sir Kuhammad. Zahul1ah Kban:And ~ , kinds uf 
steel forgings, and so on. There is no absolute bar to the settmg up of 
a factory; but when I gave Honourable Members the figure of over a crore 
for initial expenses I had in mind the setting up of 110 factory under .normsl 
conditions where the highly specialised parts would still have to be. ~
ed. But if everything had to be manufactured here, the proposltlOn be-
comes still more impracticable, because you would then have to set up 
far more expensive equipment for highly specialised parts which would 
have to be turned out at very high cost, because there could not I)e a 
large enough market for them here .  .  .  . 

10. S. Satyamurti: How does England manufacture them? 

The Honourable Sir Muhammad Zafrullah Khan: England is a htguly 
indUliltrialised country, and this specialised equipment for the manufacture 
of special parts is not confined to the manufacture of parts required {or 
locomotives only. Surely that is a simple enough proposition 

M:r. S. Satyamurti: Was it always there? 

The Honourable Sir :Muhammad Zafrullah Dan: Sir, only a second 
ago, the Honourable Member said I could go on. 

M:r. President (The Honourable Sir Abdur Rahim): The Honourable 
Member has only two minutes more. 

The HOIJ.our.ble Sir :Muhammad Zafrullah Khan: There is no exncri-
ment 'whichany country in the world cannot try; and, in theory, it would 
be possible to establish 8' factory of this kind in India, but. under prc80nt 
conditions, the cost would be so entirely incommensurate with the rebuleR 
to be obtained, particularly under the conditions suggested l:Jy Mr. Satya-
murti, that nobody, who looked at the matter from a commercial point; of 
view, whether they took a long view or a short view, could possibly urge 
upon Government the desirability of undertaking any such enterprise. 

Sir Henry Gidney, again, appeaTing in his new nationalist role, said: 
"You are not taking a long view in this matter, and the long view is that 
whatever the cost may be, in order to support national self-respect, you 
should enter upon this enterprise .  .  .  . 

Mr. S. Satyamurti: Self-sufficiency. 

The Honourable Sir Muhammad Zafrullah Khan: I have pointed out 
considerations in regard to self-sufficiency. Within no reasonable time can 
India become self-sufficient in this matter. because she has not available all 
the materials that she would require. (Interruptions.) I can only conclude 
from these interruptions that Honourable Members. feel that they were not 
able to place a good case before the House when they had the opportunity. 
and now they are trying .  .  . 
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1Ir. S. Satyamurti: It is so bad. 

'!'he BOIlOUrable Sir K1Ihammad Ia.fndlah Dan: If it is so bad., why 
not leave it? (Interruption.) Sir Henry Gidney said, Government had 
hroken their promise, and referred, in that connection, to the absence of 
the Honourable the Finance Member from the House. I arn afraid, 
he was entirely wrong. He said, there was a IJromise to mllIlufacture loco-
motives as early 8S possible in India. I am afraid, that promIse has no 
existence outside the new nationalist imagination of Sir Henry Gidney. 
He went on £"0 say that the P~  Locomotive Company was purchased 
by Government with the object of building locomotives. Nothing of the 
kind. The Company failed to build locomotives: they did not even put 
up the necessary plant for the building of locomotives: and Goyernment 
purchased the Company in order to help it out of its difficulties, not for 
the purpose of building locomotives themselves. Sir Henry Gidney made 
a complaint that, when answering his questions,. Government always stood 
up on their hind legs. Sir, I sympathise with him. Sir Henry Gidney is 
getting old and infirm, and I observed that most of the time he had to 
use his forelegs to support himself when speaking. (Laughter.) 

Mr. President (The Honourable Sir Abdur Rahim): The ql.lestion 12: 

"That tile demand under the head 'Working Expense&-Maintenance and Supply of 
Locomotive Power' be retialJl!Jli br' &. 180." 

The Assembly divided: 

Aaron, Mr. Samuel. 
Aney, Mr. M. S. 
Asaf Ali, Mr. M. 

AyES-58. 

Ayyangal', Mr. M. Alianthasayanani. 
Azhar Ali, Mr. Muhammad. 
Bajoria, Babll Baijnath. 
Banerjea, Dr. P. N. 
Bhagavan Das, Dr. 
Chaliha, Mr. Kuladhar. 
Chattopadhyaya, Mr. Amarendra 
Nath. 

Chettiar, Mr. 'f. S. Avinashilingam. 
Das, Mr. B. 
Das, Mr. Basanta Kumar. 
Das, Pandit Nilakantha. 
Datta, Mr. Akhil Chandra. 
Desai. Mr. Bhulabhai J. 
DeSouza, Dr. F. X. 
Gadgil, Mr. N. V. 
G'hiasuddin, Mr. M. 
Ghulam Bhik Nalrang, Syed. 
Gidney, L ~  Sir Henry. 
Giri, Mr. V. V. 
Rans Raj, Raizada. 
Hosmani. Mr. S. K. 
• 1'edhe, Mr. K. M 
,Tehang!.rt Sir Cowaaji 
. i'oShi, Mr. N. M. 
Kailash Behan Lal; Babu. 
Khan· Sahib, Dr. 
Maitra. Pandit Lakahmi Kant.. 

Malaviya, Pandit Krishna Kant. 
MaIlItal S ~  ~  .  . 
Mndaliar, Mr. C. N. Muthuranga. 
Muhammad Ahmad Kazmi, Qui. 
Murid Hussain Qureshi. Khan 
B.'lhadur N awab Makhdum; 

Murtuaa &hib Hahadur. Maulvi 
Syed. 

Paliwal, Pandit Sri Krishna Dutta. 
Pant. Pandit GoVind Ballabh. 
Rall;hubir Narayan ~  Choudhri. 
Rajah, Raja Rir Vasudeva. 
Rajah, Rao Bahadur M. C. 
Raju, Mr. P. S. Kumaraswami. 
Ranga, Prof. N. G. 
Saksena, Mr. Mohan Lal. 
Santhanam. Mr. K. 
Sstyamurti, Mr. B. 
Sham Lal.. Mr. 
Rhaukat Ali, Maulana. 
Sheodas8 Dags, Seth. 
Singh. Mr. Ram Narayan, 
Sinha, Mr. Anugrah Narayan. 
Sinha, Mr. Satya Narayan. 
Sinha, Mr. Shri Krishna . 
Som. Mr, SUrvVB 'Kumar. 
Sri Prakasa, Mr . 
TTmar Aly Shah, Mr. 
Varma, Mr. B. B. 
Yamin Khan. Sir Mtthammad. 



THE RAILWAY BUDGET-LIST OF DBMANDS. 1041 

NOES--41. 

Abdul Hamid, Khan Bahadur Sir. 
Ahmad Kawaz Khan, Major Nawab 

Sir. 
Aikman, Mr. A. 
Anderson, lIIr. J. D. 
Bajpai, Sir ~  S~  
Bansidhar, Ral Sahib. 
Bhid", Mr. V. S. 
Buss, Mr. L. C. 
Chapman·Mortimer, Mr. ~  
Craik, The Honourable Sir Heury. 
Dalal. Dr. R. D. 
D'Souza, Mr. F. 
Ghuznavi. Sir Abdul Halim. 
Griffiths. Mr. P. J. 
Grigg. The Honourable Sir James. 
Hudson, Sir Leslie. 
James, Mr. F. E. 
Jawahar Sillgh, Sardar Bahadur 
Sardar Sir. 

Lal Chand. Captain ~  B~  
Chaudhri. 

Lalit Chand, Thakur. 
Mehta. Mr. S. J •. 
Mf'non, Mr. K, R. 

The motion was adopted. 

Metcalfe, Sir Aubrey. 
Mudie, Mr. R. F. 
Mukherjee. Rai Bahadur Sir Satya 
Charan. 

Nagarkar, Mr. C. B. 
K aydu, Diwan Bahadur B. V. Sri 
Hari Rao. 

]\; oyce, The Honourable Sir FraJIL 
Rau, Sir Raghavendra. 
Roy, Mr. S. N. 
Sale. Mr. J. F. 
Hanna, Sir Srinivasa. 
Scott, Mr. J. Ba.mAy. 
Sher Muhammad Khan, Captaiu 
Sardar Sir. 

Sircar, The Honourable Sir Nripendra. 
Slade, Mr. M. 
Thorne, Mr. J. A. 
Tottenham, Mr. G. R. F. 
Venna, Rai Sahib Hira Lai. 
Witherington, Mr. C. H. 
Zafrullah Khan, 'fhe Honourable Sir 
Muhammad. 

DEMANl' No.1-RAILWAY BOARD. 

Grievances of Third Clall8 Railway Passenger8. 

Mr. lI. Ghiasuddin (Punjab: Landholders): Sir, I beg to move: 

"That the demand under the head 'Railway Board' be reduced by Rs. 10." 

At the outset, I must thank my Honourable friend, Mr. Joshi, for the 
cut which I have just moved is on the agenda standing in his name, and 
an excellent advocate that he is and always has been of the cause of the 
under·dog, I am sure, he would have done much better justice to the 
motion before the House than I am likely to do. But he made way for 
a junior colleague; and I am thankful to him for that kindness. Since 
the beginning of the present Assembly, this cut has always been moved 
by the Party to which I  . have the honour to belong, and Mr. Joshi 
thought that, in the fitness of things, this little service to the third class 
passenger should be left to us, and we are very thankful to him for that. 
Now, Sir, the grievances of the third class passengers are almost as old 

as the Indian railways themselves, and now that we have 8. very sympa-
thetic Railway Member at the.helm of affairs, I am SUle, he would listen 
. to us. 'fhe only sympathy which he has been ahle to bestow 80 far on 
the third class passengers, as far as I can see, is his charming company. 
He himself has Rtarted travelling third class in their company ... 

The Honourable Sir lIuhammad Zafrullah Khan: I have often done 
tllat before. I have not started it now. 

JIr. M. Ghiasuddin: The third class passenger can derive some 
conRolation that he is in the august company of the Honourable the Ruil-
way Member if he can appreciate that. or he may think in a overcrowded 
compartment one seat less. I do not know if this is reaHy a blessing or 
otherwise, it depends upon the taste of the third dass passenger. 

B 
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The Honourable Sir ](uhammad Zadrullah Khan: I suppose it is on 
scccunt of the latter consideration that the Honourable Member avoids 
third cbs;;. 

:Mr. )(. Ghiasuddin: Now, I will ~  my Honourable friend to 
give a taste of the springs of the third class carriage to the other big 
bosses of the Railway Board. In that case, they will be able to 
appreciate the hardsh'ips under which the third cluss passengers have to 
travel. 

Now, with your permission, let me deal with the petty railway official 
at the wayside station. As far as I can judge, the petty officials mentally 
divide the pUR.sengars into four categories. There is the firKt dass passen-
ger who has to be· feared and respected. Then, there is the second class 
passenger who has to be humoured occasionally-you sometimes humour 
a mad mHn nlso,-and then the inter class passenger who is best left alone. 
He can be left to himself, he will not trouble anybody !lnd nobody troubles 
him, ancl then comes the unfortunate third class passenger. the petty 
railway officials consider the third class passengers their slaves from the 
moment these passengers enter the railway premises, I suppose, with an 
examination feeling coming on ~ , and timidly approach the booking 
window to buy the ticket lest they might disturb the high and mighty book-
ing 1~ , until they leave the railway premia!ls after handing over their 
ticket at the barrier, and hecome free men once again. In one word, 
the treatment meted out by these petty railway officials to ~  passen-
gers ie abominable. They are. pushed away, chasf\d from pillnr to post, 
:and very often abufOled. Unfort,nnstely, .)11r people have a very unreason-
able fear of uniforms, be they khaki, or be they blUe as in the case Of the 
railway employees. These railway officials know the fear their uniforms 
inspire in these people and exploit it in a very ruthless manner. 'rhe 
TeBUlt is, ~  'people are harassed unnecessarily, and sometimes even 
'cheated. The otber day, I witne88ed an unpleasant incident at a big 
Tuilwny sioation. I was standing&t one of the' bookst>llls looking at one 
-of the pictorial magazines, and a ,·mager, probably a ,third class passenger, 
got out c,f the earrie.ge to have a peep at the pietu1'e that I was looki'l'l'g . 

.An Honourable Kember: What is the railway station? 

JIr. ](. Ghiasuddin: Does it matter? Lahore ~ was, as ~ matterl.of 
bot. The stall keeper spQke to him in a very rude and very offen'ive 
manner in the most abusive language, and told him to go away. Now, 
I am not blaming the Honourable the Railway Member for that rudeness, 
nor even the particular ste.tiotiIDas'ter, but I do know it is the farut of 
the atmosphere that 'is created in those ~ , S  When 3 person sees 
-that there is an under-dog being pushed by everybody or being abused by 
-everybody, he says, why not I do the sBme. This is 'the whole spirit in 
which most of our railway stations-are gdvemed, Rnd this is the thing 
-against which our ~ ~  fri&nd. tPe Re,ihvay Mamber. will bar-e to 
f;ght. '\'hat I wouid . most respectfully. ~~  to the Ronourable 
Member is that he will appoint a sort of ~  to these third CIMS 
-Pflssengers whose dllty it shoUkl be to gt> from station to stlJ,tion to see 
that there is no overorowding in the railway camriages, to eXllmine the 
sheds wh'ich are used as resti.ng places for t,hird class passengers, and if 
-they see that any railway employee is lin duly l'Uae to allY of the 'P88BeD-
gers, to , ~ with 'him, and, if it is a gross breach 0" conduct, to 
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Tcport the mutter to the higher authorities. This is tht; only way in 
"hieh these small railway officials can be checked in their high-hay{dcd-
ness towards the raihvay passengers. 

An Honourable Member: You want these men to be paid. 

Mr. M. Ghiasuddin: Ye!". IIi the present-state of -ll!lPntployment. I 
:ian sure. the Honourable the Railway Men,ber will be ohle to get highly 
~  allfl sympathetic yOUl1g men who will act as guardians to ~  
-t.hird class passengers. -
Now; Sir, it is the practice of every Railway Administration to make 

its lower class carriaO'es fairly tolerable and to make the upper class com-
partments, like ~  and second class, as ~ ~  as comfortable 
as can be made to mdllce passeng'ers to travel m the htgher classes. but 
-the practice of our Railway Board seems to be to make the bigher clasa 

~ 1  fairly comfortable and to make the ~  class ~ 
ments as uncomfortable as possible, so as to mduce people to 
trayel in the higher classes or in buses, so that they may he suved the 
-discomforts of travelling 'in the lower classes. As an example of this. r 
will stute the case of the third class sleeping accommodation. I know, the 
1 ~  Admll1istration does not provide sleeping accommodation for the 
third class passengers. 

An Honourable Member: Nowhere in the world. 

Mr. M. Ghiasuddin: Th3t mav he, but hpre the RHilw<>,V Admirritltra-
-tion interprets this rule as meaning "Thou shalt not sleep in a lower 
class compartment". I will illustrate the point. In the first and second 
class C,)l11partments, we can switch off the light, but not in nn 'inter class 
-or third class compartment. That means that the Railway Administra-
tion do not want us to sleep there, and I suppose it would be a miracle if 
anybody could sleep on the narrow benches that sre provided for the third 
,clalSs pU8S€ugers. Now, Sir, sleeping accommodation can be provided 
eve.n in third class compartments. 1 shall bring to the n·)j,ice of the 
·Itailwuy Member tha case of troop trains. They are also .third class 
'-Carriages, but they are provided with a sort of hanging ~  Why cannot 
similar bedR be providoo in night trains in the t.hird class compartments 
by paying a lit.tle extra? I am sure, this could be done, and it shoulq 
be done. Now, Sir, the springs in the third class carriages are very blj.d, 
and one feels the jolting very ~  I want to bring to the notice of tvP. 
Railway Member that it is not only ~ in the VinH; of health wht) 
-travel. S0metimes people in very delicate health also have to travel. 
·There are women with infants in their anus, and there ure women abollt 
-to become mothf:l'S. I hope that tho!le who. ~  fQt'. t,l,p, 

~  of these carriages will take note ::>f these things wh",n· the<te 
-carnages are constructeci. 

~  in the third clas!' compartments is another matter to 
which I would respectfully draw the attention of the Honourable t,he 
Railway Member. Those Honourable Members, who travel with their 
-eyes open. would have seen how much overcrowded the third class 1 ~ 
riage8 genernlly Ilre. Human beings are packed like tmrdines, ELnd it j", S 
-eommon sight to see children crying, their motbers trying to console them 
8S much as they can under the circumstances and men swearing at one 
another. This is a state of things wbich is intolerable, and the sooner it 
is donE' away with, the better. The Honourable the .Railwav MemhP.r 
·.should arrange for the running of motor buses ontailway lines 8s is done 

B 2 
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on ihe Kulka Simla line. They should be run as ~ ,  to the regular 
traius. 

The HOllowable Sir Jluhammad Zafrullah Khan: Third class sentinel 
coaches are run on some i>ections. 

JIr. X. Ghiasudd,in: 1 am glad to hear that, and I would request himy 
through you, Sir, io make this more fr6quent, and ext.end it to all railways. 
This will relieve congestion to a very great extent. I cannot reconcile 
the statistics supplied to us with the overcrowding that we see. The 
passenger receipts are so low that one would have thought that all the: 
carriages would be running empty, but, in actual life, we see thai raii· 
ways are over-crowded. I suppose somebody is to blam<:: somewhere. 
and it is for the Honourable the. Railway Member to find out. who that· 
~  is . 

. ~~ , I come to the waiting sheds of railway passengers. I think some-
'Honourable Members have seen the picture of Dante's Inferno. I am 
sure, Honolll'able Members, if they go to these wait.ing sheds, would feel 
that they are in Dante's Inferno.. I suppose these sheds are constructed 
with the one object of accumulating as much heat as possible. They have 
tinned roofs ,  .  ,  , 

1Ir. President (The Honourable Sir Abdur Rahim): The Honourable: 
Member has only two minutes more. 

)[r. II. Gbiasuddin: Sir, I will finish soon. These sheds should be: 
properly constructed. 

I shall say just a word about air-conditioned carriages, and I have 
done. We have heard a lot about these air-conditioned coaches. Of 
course, I am not as pessimistic about them as mv h·iend. Mr. Sri P ~  .. 
whc thinks 1;hat they mean death either from ~  (;r from sun 
stroke. But I would just tell 8 little parable about these air-conditioned 
coaches, and I shall have done. Lately, Sir, there has been a tendency 
in this House tt) give second names to Honourable Members, \Ve have-
had the Honourable Sir James Hitler and we have had Mr. Oliver Joshi 
Twist. Now, I think that the Honourable the Railway Member also can 
be compared to Marie Antoinette, the Queen of France. (Laughter.) 

The Honourable Sir Nripendra Sirear (Law Member): What about his: 
benrd? (Laughter.) 

Kr. JI. Ghiasuddin: Sir, this Queen of France was a gracious lady, and 
once she heard a noise outside her palace. She asked a lady-in-waiting: 
"What, are these people shouting about?" And she told her: "Your 
Majesty, theEie people are hungry; they want bread and they are' asking 
for it." Then, the Queen said: "Oh, poor  darlings, why do they want 
~  Why don't they eat cakes and sweets?" (Laughter.) Sir, year 
after ver.r, we come to the Honourable the Railwav Member and tell him 
that ~  want bett.er third class carriages, because ~  people cannot afford. 
to tra''31 even in inter class, and so we want better third class ~ 

and he tUl'Ila round and says: "Dear people, why do ~  want these· 
thit'd clllss carriages? I am going to supply them with air-conditioned 
fir!!'t clas;; cllrt'isges (Laughter); only, they will have to pay a J.ij;tle ext,ra! ,. 
Sir, T m0ve. (Leud Applause,) 
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'JIr. President (The Honourable Sir Abdur Ra·him): Cut motion moved: 

"Tha.t the dema.nd under the head 'Railway Board' be reduced by Rs. 10." 

Mr Muhammad Nauman (Patns and Chota Nagpur cum Orissa: 
~  Mr. President, I do not want to take much time of the 

House on this subject which has been ~  ~  often ~  by so many 
}leople during recent years. The great ~ I  IS the ffillllmum comfort 
required for a human being in this world durmg Journeys, and what I want 
to impress upon the Honourable the Railway Member is ~  he should 
realize the sense of the minimum comfort which a travellIng ~ ~  
:should be afforded. Sir, we have got third classes ~ III th!s 
world; many of us have seen such ~ on the ~  and m 
-other parts of the world, say, in Japan, America, and m other places, 
.-and I would ask the Honourable' Member if any effort has been made so 
far to bring third class carriages here on those lines. ,?o Indians pay any 
lesser rates of fare for third class than what the thIrd class passengers 
pay in other countries? 

The Honourable Sir JluhammadZafrullah lD1an: Yes.' 

Mr. Jluh&mmad Nauman: Then, I would like to know the per capita 
wealth of those countries as compared to this country. 

The Honourable Sir Jluhammad Zafrullah Khan: Equipment would cost 
the !>ame here as in other countries, perhaps more. 

Mr. N. JI. Joshi (Nominated Non-Official): But the running charges are 
.not the same? 

lIr. Muhammad Nauman: The amount of comfort should be provided 
in the same ratio as we pay in this country. There have been arguments, 
And the Honourable Member thinks that we are provided with comforts in 
'full ratio to the mOlley that we pay here for our journey, taking the per-
-capita wealth of India. I am not willing to agree to this theory that we" 
pay anything less than what we should have paid in any other country. 
'The less powerful engines compel the authorities to have smaller trains' 
comparatively, and this creates over-crowding in every compartment and 
-especially in the third class which the poverty of this country necessitates 
the people to travel in. I have attended the different meetings of the East-
Indian Railway and the Bengal Nagpur Railway Advisory Committees, 
and percentages were shown to us which purported to indicate that over-
-crowding was not at all serious. I cannot imagine how those figures are got' 
-and made lip to be shown on paper. In actual practice, we find that over-
-crowding is general and often very annoying and trying. I remember that 
in the month of June, 1936, I did see in two trains at Patna Instances of 
heavy over-crowding; probably over one hundred passengers ~  not able 
at all to enter. the compartments, :due to the over-crowding. in the carriages. 
When I enqUIred of the Agent of the East Indian Railway, figures were 
produced for that particular day to say that the over-crowding of passengers. 
-.was only about seven per cent. Well, I cannot imagine how those figures. 
were got. Our act\lal idea. unfortunately on guessing on the occasion, to. 
which I have referred, was over-crowding to ·the extent of 25 per cent .. 
*Da this is very general and very serious, despite the fact that figures are, 
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produced before us so as to show that the over-crowding is sometimes four 
per cent. or five per cent. 01' at worst, if I remember rightly, a figure was· 
shown to me of about ten per cent., and that even in two particular traina" 
12 Down and 11 Up of East Indian Railway and at only a few particular 
stations, Now, having just brought before Honourable Members the ques ... 
tion of over-crowding, I would request the Railway Board to write to the-
Agents that some practical steps towards finding out the exact percentages; 
8hc.uld be taken which would really convince us that the figures that are 
placed on paper are actually the' same as we notice in our daily experience. 
Sir, the over-crowding question concerns not only the third class: I have-
seen over-crowding in first and second-class compartments also, and the' 
latter is normally due to the railway servants, I mean, the pass-holders. 
I remember only recently when I was travelling in second class from Cal-
c}ltta by the Punjab Express train that there wer·c more than six puss-
holders, and I was the only passenger holding a ticket. Either more bogeys: 
should be introduced. which would necessitate, naturally, more powerful 
engines, or certain other sj;eps should. be taken which would ~  more 
trains, or. as my friend. Mr. Ghiasuddih, has suggested. m'otor lorries 
should be run for smaller distances to provide for the third class passengers, 
specially when they cannot get into the trains on account of rush and' over-
crowding.There are other aspects also of the question of the third ~  

passenger. There is the question of the treatment accorded to them b;y the· 
railway servants. This has been amply discu8St'-4 by my friend, :Mr. Ghian-
uddin, and I would make no further comment!." except endorse his argu-
ments and say that it is true that railway travelling ticket collectors are 
more a sort of police officers who harass people instead of giving any amount 
of help and facilities to the travelling public. They do not try to over-awe: 
the first class and the second class passenger, but they behave as if they 
were bUTTa sahibs before the third class passenger and pose as if they 
constituted the Railw9.Y Board and possessed more authority and powers_ 
than even the Honourable the Railway Member. How all this should be 
a.voided, and as to how things should be checked, are matters for the Rail-
way Board to decide for themselves, because I am not going to make any 
such suggestion that should put things right in half an hour. Naturally,. 
this would take time, but what I want is that all complaints of passengers 
of this nature should always be seriously considered and should form the 
subject of serious inquiries. I believe the position used to be beUer on 
the East Indian Railway before it was taken over by Government. I 
s]J.ggest that the Railway Board should circularize the various railways and 
reQuest them that passengers' letters of complaint should be treated ex-
peditiously and inquiries should be started whenever there are such com-
plaints as those of ill-treatment or abuse, etc. If this is done, then 
probably things may get better, if not immediately, in the near future. 
With these few words of suggestion, Sir, I resume my seat. 

Mr. N. II. Joshi: Mr. President. during the last 15 years, I do not 
know how many speeches I have made on the slfbject of the treatment of 
the third class passengers. I was hoping that there might be some time-
wlien the need for a speech on the treatment of the third class passengers 
might not be necessary, but, unfortunately, I do not see that that time 
is very near. I am, therefore, obliged to speak for a few minutes on 
this subject. 
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During my speech on the general discussion of ~ railway budget, I 
g.uotied two figures. I said: that the Indian railways receive 26 crores of 

~  from the third claBS passengers, while they receive tW0 crores of 
rupees from the first and second class passengers together. The Govern-
mimt of India receive 13 times the amoUnt of money from the third class 
passengers compared to the amount of money which they receive from the' 
first and second class passengers. I also said in my speech, the other day f 
that the tot,al number of third class passengers,  carried during the year 
193'5·36, was 49 crores, and the total number of passengers carried by Indian 
railwavs in the first and second class was 45 lakhs. The number of third 
class passengers ill hundred times as large as the number of first and second 
class passengers together. Mr. President, I am giving these comparativ",; 
figures between first and second class and third class, both as regards incomf! 
and the total number of passengers, because I feel that if this question of 
the treatment of the third class passengers is at. all to be solved at any 
time. it can only be solved ~ we begin to look at it from the point of 
view of the class. The Government of India, during all these years, have' 
shown partiality to the first and second class passengers and have treated 
the third class passengers very shabbily. So long as the Government of" 
India's policy is a policy of favouring one class, it is necessaTY for us to' 
look at tlus question from the point of view of the interest of the third class 
passengers, as compared with the first and second class passengers. I 
feel that the Honourable the Railway Member will appreciate this point of 
view. The Honourable Member himself belongs to a minority community 
in this country, and his community very rightly, along with the other 
minorities, insist that, in the matter of appointments, the Muslims shoulQ 
get their proportionate share according to the population basis. The Anglo-
Indians ask for their proportionate share according to the population basis. 
Well, Sir, I want now the Government of India, especially the Railway-
Member, to appreciate my point of view when I ask them to consider this: 
question from the point of view of the class of the third class passengers as 
compared with the class of the first and second class passengers. The third 
class passengers give you thirteen times the amount which you receive 
from the first and second class passengers. I want the Honourable the 
Railway Member to tell us and to convince us that he spends 13 timeR 
the ·amount of money on the third class passengers as compared to what 
he does on the first and second class passengers. 

An Bonoura.ble )[emb6r: That is not a fair treatment. 

Xr. N .•. .1oih1: In fact, what I have asked is not even ::I, fair treat-
ment. The fair treatment is that there are ~ crores of third class passen-
gers and there are only 45 lakhs of first and second class passengers, and. 
if you ~  going to be fair, you should spend hundred time!! on the third 
class passengers as compared with what you are spendmg on the first and 
second class passengers. ~  is humanity. Well, Sir" I am .not asking 
for any favours for the thrrd class passengers, but I war.t the Railway 
Member to ~  ~ and .to appreciate it that the third class ~
gers should be gwen what IS thell' due according to their population, that is, 
according to the number of third class passengers. I wouJdlike him at 
least to appreciate this that he should give to the third class passengers 
their due share in proportion to the ~  the Government of I ~ 
receive from the third class passengers a,nd from the Dl'st and second class 
passengers. When We consider the treatment given to the first and second 
class passengers, let us remember this:-let us give to the first and second 
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cla88 passengers what is their due, and let us give also to the third class 
passengers what is their due, but let us examine this problem from the 
point of view of each class separately and compare them. 

During my speech on the general discussion of the railway budget, I 
asked the Honourable the Railway Member to tell me if at every station' 
there is 13 times the space given to the third class passengers as regards 
waiting room. I have seen big stations where the Government of India 
are likely to be fairer, because there are a number of educated people who 
will observe the conduct of the Government. Take the instance of the 
Poon3 station. At the Poona station, it is not" only that 13 times the 
~  is not given to the waiting halls of the third class passengers, but 
the waiting hall of the third class passengers is kept out of the main station. 
I 31so said, the other day, in my speech, that the Railway Member should 
tell us whether at important stations or at all-stations there is 13 times 
the space given for the refreshment hails aM restaurants of the third claM 
passengers as compared to the refreshments rooms of the first and second 
class passengers. I would like the Honourable Member to give us figures 
on that. 

Then, we have to consider other facilities for the third class passen-
gers at stations. 'fake, for insta.nce, the ticket windows. The first class 
and ,;econd class passengers can get their tickets at any time during the 
.day, und ",;thin a few minutes. but the poor third class passengers have to 
wait for half an hour >ind s')me time even more than that. I want to ask 
the Railway Member whether 13 times facilities are given to the third class 
passengers as regards the ticket windows. Then, Sir. take the trains. 
Take any train and let the Honourable the Railway Member convince us 
that the accommodation provided for the third class passengers is 13 times 
as large as the accommodation provided for the first and second class 
passengers. My Honourable frieud, Mr. Ghiasuddin, spoke about the over-
crowding. I have spoken about this overcrowding times without number, 
llnd I have proved by figures what the overcrowding on Indian railways is. 
[ shall not weary the House by giving a very large number of figures, but. 
I shall give only a few. If you take the stock of the third class seats, the 
.first class seats, and the second cla8s seats, and if you take the number of 
-passengers that travel every year, you will find that the Government of 
India have one seat available in their stock for 12 :first class passengers ; they 
have got one seat for 90 &econd class passengers and they have got only ,one 
-Beat available in their stock for 400 third class passengers. From these 
tigures, you can easily see the comparative overcrowding. 

Sir Abdul Halim Ghuznavi: False logic. 

lIr. 11. K. Joshi: You can make a speech and show how it is false logic. 
The only point to be considered is this. It is true that the first class seat-
travels a little longer, and the average lead of a third class seat is shorter._ 
I am prepared to take into consideration the higher lead of the first and 
second class pallsenger seats, and I shall now state what they are: 

, The average lead of a first class seat is 180 miles. 

The average lead of a second class seat is 60 miles. 

The n\'erage lead of a third class seat is 35 miles. 
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Giving advantage to the first and second classes of ~ ,~  
will find that there is six times more overcrowdmg m thlrd 

1 P.JI. class thsn in first and twioo 8S large 8S in second class. I aID' 
prepared to have my figures examined by any. one whounderste.nds figU;l"es, • 
:and if the Honourable the Railway Member will tell. me that the ~ U  
which I have drawn are "''l"ong, I am prepared to ,hsten and even wlthdraw, 
what I ha'Ve stated. But it will be wrong on .tbe part of the HonQurable 
the Railway Member to ignore the figures whieh I B ~ given. Let him 
:state how my figures are wrong, and I am prepared to Wlthdrawthe state-' 
ments which I have made; 

Then, Sir, take not only the ordinary accommQdation, take the latrine' 
:accommodation provided for. If ybutake into 'consideration the stock 
-of the Government of India to provide for latrines; you will find that there 
is one latrine for ] 2 first class seats, one latrine for 30 or 40 third class 
:seats. I can underRtand the Go"ermnent of India giving cushions, to 
first and second class passengers. That is understandable, because they 
pay a little more money, and only' wooden seats can be given to third 
dass passengers. But I cannot understand why ".;he Government of lndia 
-should pro:vide less latrine accommodation, to third 1 ~ than 
to first and second class passengers. I would like' the Honourable Member' 
to tell us whether he. is spending 13 times the mo:o.ey,in providing refresh-
ment facilities for third class -passengers On the trains than ·he does for 
-first and second class passengers. You know very well, Sir; that for first 
-and second class passengers on some trains, restaurant cars. are run; but 
there are onl" a few· t,rains on which ROme restautant compartments are 
Tun for third . class passengers. I should like the Honourable Member to 
tell us ~  figures whether 13 times the money· is spent for providing re-, 
freshment facilities for third class passengers on the trains as compared 
with the accommodation for refreshment provided for first and second class 
passengers. That is not the only grievance of third cla88·passengers. 
Take the treatment meted out-to the third claBS passengers bv the special' 
lnsper-tors who are sometimes appointed on special trains. I h-ave travelled 
nlllny times by the Frontier Mail, and I have sometimes seen some gentle-
nllln, called the Passenger Inspector. Sometimes he comes to me when I 
:am in the Refreshment Car and asks me to sign the visitor's book or what-
,ever it is. I always wonder whether that Inspector goes to third class com-
partments and ask!> those passengers to write out in his book as to how they 
nave been treated by the railways. He does not do it. I would like the 
Honourable Member to see that, if there is one Inspector to look ·after 
-the comforts of first and second class passengers on every train, let there 
be 13 Inspectors to look after the eomIorl and conveniences of third cl9.8S 
passengers in p,ve.ry traiu. That is the -only way of securing improvement 
'in t\te lot of third class passengers. The Honourable Member must con-
-sider this question from this point of view alone, and nrl other. 

I l.ave one other complaint and that is that third class passen<7ers are 
not allowed to travel by the fastest trains. If the third elasspasse;gers are 
-the people who give you the largest sums ofinoney, why should not 
-third class passengers be allowed to travel by the mtest trains? I do 
110t wish to take up any more time of the House. But I want to make 
-one suggestion to the "Government of India. 

Tha Honourable Sir )(uhammad. Z&!rullah Dan: Why not support 
-that third class trains should run 1~ times faster than first and second 
tClass passenger trains? 
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Kr .•. 11. lclIhl: The Honourable Member knows that the minority 
communities in this country insist that they should ha.ve their due propo;-
tioo in theserviees, and, in order to see that due proportion was given -to 
them,the Government of India have appointed a sort of departmental or 
special officer to see that the minority communities get their due share. I 
would like the Honourable the Railway Member to appoint an Offioer--
whose sole business will be to see that 13 times the amount is spent on 
the facilities for third class passengers, and that third class passengers get. 
13 times better facilities than others. I want the Goveniment of India to-
appoint an officer for that purpose. I want the Government of India' also· 
to make 8 report. every year tetling us that third class passengers are 
gi"ven their due share, that 13 times money is spent on their comforts, 
and that their population of 100 times is also taken into consideration. 
If the Government of India insist upon a report being made by a special 
officer as to whether minority communities get their due share or not, I 
do not know why the Government of India shoul\! not appoint a special 
officer also to make a report _ to this Legislature as to whether third class.-
passengers get their due share. Sir, I have done. 

m. II. Ananthaaayanam AYJ-&Dgar (Madras ceded Distrie.ts and 
Chittoor: Non-Muhammadan Rural): . Sir, I rise to oppose not the motion, 
but the mRnner in which this plea has been put forward year in and year 
out.. Sir, mv Honoursble friends, who have spoken before me, have put 
itm 9 mendicant spirit. When a discussion is going on  on the railway 
budget, our business, as Members of the Assembly, is to see how the-
budget can be balanced, and to see whether any steps have been taken. 
in the past year to improve the budgetary position. Sir, we are ~  

to kill the goose that lays golden eggs. My Honourable friend, Mr. Joshi, 
has treated us to certain figures, and these figures are all borne out by 
the Administration Report published for the year 1935-36. The first, the 
second and the intermediate class passengets on the whole have given the-
Government for 1935-36 only a sum of 3'3 crores, but the third class 

~  have given 27 odd crores of rupees. The Honourable Member-
for Railways introduced last year two Bills to improve the condition of 
railways and railway finance. I would say that, he proceeded from the 
wrong end, and in spite of repeated requests and suggestions, he has thrown-
aU of t,hem to the winds. We have been treated to a toy cart or carriage 
at the Delhi station which is only fit to be pl<lced in a museum and the 
like of which we have not seen running on any other railways. I would 
say that the number of miles that third class passengers travel is 1,723: 
8S against 92 by the first class passengers. The passengers that have 
been tro:velling in 1934-35 and 1005-36 in the first class are only 40 Jakhs 
and 38 lRkhs. -respectively. On the other hand, in the third elass, it was 
48· croms, nnd, in the next year, 1935-36, it WilS 49 crores. In spite of 
inconveniences and hardships that the third class passengers are put to, 
there il> a ~ for the number of passengers to rise, but this oppor-
tunitv is not, taken advantage of by providing them better facilities. l 
woulil ask the House and the Honourable Member in charge of Railways-
to look at it from a purely commercial aspect. not with the idea of helpiDg 
third rla.ss passengers. Purely from a commercial point of view, it is to 
the interpst. of the RaiJwav Del;lllrlment that better facilit.ies and better 
convemences are provide9_ to ~~  c!_!lsl'} ~ ~  _ • ~ find from the ~
ber of passengers that'trlrVel t1y -bus and the way In ""Meh mota; traffic 18 
steftdil\' ~  up, ilhe iocome of rallways is going doWh. and that must be 
proof positive that the carriages that are provided for third class pa!'lsengers 
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an' not· sufficientlv attractive. The moment a third class passenger gets 
mt.o the railway cOmpartment, WI the moment he gets out, he feels every 
meh that, he is in prison and the accommodation is not sufficient in the' 

~ room. Tickets are not given to him in proper time; even change 
III Dot available at the !ltfitions. Once or twice. when I had to go out 
with my family, 1 could not get change after purchase of tickets, !IDd 
uitim!'\tely I had to forego. few annas for want of change at the station. 
I did no doubt complain, but tJJ.e complaint was belated. I had to get 
into the train. From the moment a man gets into the train, until the' 
tWJP. he gets down, the ~  are there; the seats are narrow, so that a man 
C&IUlot sit comfortabtv on them. From the moment he. sits there, trouble 
begins. HiA blood is "drawn off; and when he wants to get into the latrine, 
bp,. finds it is .not sufficiently big; therf' is no water .prov.ided. and there is 
no light. When he peeps out of the windO\\', the chances are ten to one 
that. thf' Ahutter falls upon his head or his fingerA are crushed. I am 
talking of t.he cam ages and coaches in the Madras and Southern Mahratta 
Raihvav with which I am familiar; with relZard to the conditions on other 
railways, they are known to other Honourable Members. 

An Honourable Member: It is the same everywhere. 

Xl. Il . .Alianthal&y8IJ.am Ayyang&r: I am glad;toflmow that. Sir, it 
is not with a ~ to benefiting the third class passenger that these ameni· 
tie!! have to be provided. It iii in the interest of the R.ailway Administra· 
tion itself that it is to be done. I will now suggest one or two remedies. 
T know the Raill-VSY Member will try to meet all the arguments, because-
they are not. new. But I will suggest. one rem ed.V , and that is that the' 
Railway Member should hereafter be given only a third class pass, and 
wlieneyer he travels, he must do so only in the third class. I may also-
say that his salary mllst be on a commission basis. Not only his salary, 
but the salary of everyone, including the station staff,-must be on the 
commi!".sion basis, depending on the number of passengers that they are-
able to invite ~ attract to the third class. If they are able to attra.ct 
more passengers, their salary will increase. That is the only way in which 
the railway deficit can be made up and also the competition with the bUlies-
may be avoided. Sir, as for Mr .• Joshi, I would suggest another remedy 
from without, and that is that he must start a strike for a week or a 
couple of weeks by the third class passengers. If that can be done, the 
B&ilway Administration throughout India, from Cape Comorin to tha 
Himalayas, would, in a couple of wetks, suffer a loss of a crore of rupees. 
Government seems to be adamant. It would not improve any of these-
matters; and, therefOl'e. it is not purely as a plea on behalf of the third 
018ss passengers that I am t.rying to make an appeal, but, in the interest 
of the, Railway Administration and railway finan(',e. 

Sir, I support this motion. . 

The Assembly then adjourned for Lunch till Half P~ T  of the 
Clock. 

The Assemblv re-assembled after Lunch at Half Past Two of the-
Clock. Mr. Deputy President (Mr. Akhil Chandra Datte,) in the Chair . 

. 111'. K\lhqlniad .AShar Ali (Lucknow And Fvzirbad Divisions: Muham· 
:iirfIdn'1 Rural): Sir, the grievances 'of third ~  passengers have heen 
~  before this House year in and year out in t·he shalle of questionsr 
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Resolutions and cut motions. I am not prepared to say that the Honour-
able Member is averse to the conveniences of third class passengers, but 
I must say this, as was said by one of my friends here, that if the rail-
way officia!s do take greater care for the convenience of those passengers, 
their condition may be improved to a great extent. But they have saloons 
and get comfortable compartments; they are big ~,  they Ilre 
:Said to be the gods of the railways, and it is difficult to expect such 
things from the officials. When we come to this House, we find that it 
"is our duty to speak on behalf of those who have sent us here. We lmow 
it very well that officials and Government Nominated Members are not 
l.'epresentatives of the people, and it is not their duty to press the claim of 
the poor people. I have heard it said that locomotive is a subject which 
IS discussed in this House practically every year. But it is said outside 
the House, and once I have heard it said here even, that the term is not 
locomotive, but "lootomotive", and that that isJthe position tnken by the 
Government. If I may explain, ii: is-;.-thiS': there is loot in the Railway 
Department on every side, and the motive for the officials not to listen to 
these 'claims and grievances of the poor people is to loot. them and to rob 
them,' at least of the ~  which 'every third class passenger expects 
from the Railway Department. I consider that when a third class pas-
-senger enters the railway station and pays for his oomforts, he becomes 
'S guest of the State-not in the sense that he has to go to jail I-but 
that the Government should give him at least that amount of comfort 
which he gets in a hotel if he pays for it. But we find that these poor 
third ~ passengers have not even space enough to sleep, have not space 
~  to sit down, have not space enough for their other comforts in the 
TBilway compartment. I think this is really a matter to be deplored in 
the present century,· and especially under the present Railway Member. 

I ,,·ill refer only to one or two grievances of the third class passengers. 
The first is tihat there is a monopoly given to a company known 8S 
Wheeler and Co., at railway stations. This monopoly is only for English: 
papers and books for the English reading public. Ifa third class passenger 
wants to buy a paper for a pice, it is very difficult to get it at Wheeler's 
-stall. If ordinary Hindustani novels are required, they cannot be had !n 
that. btall. I want this monopoly of Wheelers to be broken: they have 
no right to stock merely English papers and English literature, and nothing 
~  1 have tried my best to find out in all these stations, where there 
are these stalls, if I could get Indian books, but I cannot do so; whereas, 
formerly, i.n my younger days, whenever I travelled, I could get Urdn 
books from booksellers in abundance. The public then got the literature 
it want-ed in its own language, but now you cannot get anything of the 
:sort in Wheeler's bookstalls-only English books and English novels ... 

Mr. N. M, .Joshi: And Wheeler charges more I 

:Mr. Muhammad Azhar.Ali: ..... and, as mv Honourable friend 
puts it, they charge more than ordinary bookshops iD. the bazaar. I am 
also told that if I ask Wheelers to keep my books or papers, they charge 
'33 per ·cent. as commission. This is what I call loot. I am told they 
also make a condition-I speak subject to correction by the Honourable 
the Railway Memb9r-that if those things are not sold, they wilJ. be returned 
to the owner as unsold. Unless the Gov.ernment are prepared to encourage 
-either Indian bookstalls or to ask Wheelers to stock Indian books and 
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Indian papers, it will be very difficult to get literature in their mother 
tongue, not only for third class, but for first and second clsss passengers, 
and, I am sure, many of them also feel this difficulty. 

I come to another point. The timings of trains are such that third 
class passengers feel the pinch of it mofe than any other class of passen-
gers. At s111all stations, the train stops only .for a minute or two. It is 
very easy for first and second class passengers to ask the guard or station 
master to stop the train for a minute, and they listen to them; but for 
third dass people it is absolutely impossible to get into the trains as 
even passengers trains do not stop for more than a minute Or two at these 
small stations: and who cares for the third class passenger even if he 
goes to the guard? If we write to the Agent, he does not listen. On the 
East Indian Railway, an express train used to stop for three continuous 
years at Rudauli. It is a very important station between Fyzabad and 
Lucknow. I wrote to the Agent that the express train should stop there 
as it used to before, but it WI\S of no use. Third class passengers would 
like to travel on expresstrainSc just as much. as first and second class 
passengers. 

The Honourable Sir IInbammad Za.frullah Khan: But surely this 
non-stoppage of the express train affects everybody including the first. 
and second class passengers. 

Mr. l[ubammad Ashar Ali: Yes, it does affect them as weJl. The 
result is that third class passengers have taken to travel by motor lorries 
from such stations . . . . . 

The Honourable Sir lIuhammad Zafru1lah Khan: I thought the Hon-
ourable Member said they went to the dogs. 

Kr. M. As&! Ali: It comes to the same thing. 

Mr. Muhammad Ashar Ali: Even first class passengers have some-
times to go to the dogs if the railway officials are so callous as they are 
to third class passengers, and, I think, Sir, the time has come when they 
will go more to the dogs than the third class passengers. 

Then, I come to the question of vendors at the railway stations. Their 
condition is really becoming serious now, and especially is this the MBe 
with Indian vendors. If they sell according to the market rates at the 

, stations, it is the third class passenger again who suffers. These vendors 
have to pay a certain commission to the railway station staff, they have 
to paX something to the Government, they have to pay a commission 
to the 'contractor and to a host of other intermediaries, with the result that 
if these vendors try to sell their stuff at market rates, they will not be 
able to sell their articles at a profit, because the rates charged will 
naturally he higher than the actual rates ruling in the market. So, in 
the long run, it is the taxpayer, it is the third elas!'; pasBenger who suffers 
most becauf\e of these prohibitive terms and conditions imposed by the 
railways on the poor vendors . . . . . . 

)[r. Deputy Prest4ent (Mr. Akhil Chandra Dsttlr): The Honourable 
Member has got only two minutes more. 
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¥r. Muhammad Aahar .Ali: Very well, I shaJl finish presently. Sir. 
My submission is that if you give these vendors the right to seH at ~  

stations, and if they sell their commodities at a higher price than t,hey 
ought to charge, then the pockets of the third class passengers will be 
touched. Of course, people travelling first and second class will not mind 
paying a little extra, but it is the third dass passengers who Buffer the 
most .. Sir, these are the matters which I wanted to mention. 

Jrlaulana Shaukat .Ali (Cities of the United Provinces: Yluharilmadan 
Urban): Sir, I won't take very long. I have travelled a lot, and I can 
say something about third class passengers and of other class passenger\; 
also. When I came into this House yesterday, after my wanderings 
during the past few months, L saw the face of the Honourable 'the Rail-
way Member, and I felt pity for him. Sir, I have a soft corner for him 
in my heart, because, whenever I went to him with any case of poor 
railway workers, I always found my friend, the Railway Member, to be 
very sympathetic,' and I think for a change at least somebody must say 
something to cheer him up and to encourage him. (Hear, hear.) To 
me, Sir, his face looked like that of a third class passenger, who had no 
rt:st in the day and not ,a ~ of sleep at night, or,. it may be, that of 
a very honest ticketless traveller. (Laughter.) In any case, I feel very 
sorry for him. During the last four months of my wanderings, I have 
been paying a good deal of money to them to improve the financial 
position of the railways. I have been travelling all over India, sa,milling 
every line, the Assam Bengal Railway, the Eastern Bengal Railway the 
R. and K. Ry., the G. 1. P. Railway, the B., B. and C. 1. Ry., the 
N. W. Ry., the East Indian Railway-thank God, I had very little to 
do with the, B. and N., W. ~ ~  have. also ~  in E;w-ope 
and America and on the Continent asw-ell as in the Muslim lands,' and 
I can say that travelling on Indian railways is far more comfortable 
than elsewhere. (Hear, hj:lar.) I have travelled in AIperi,ca and Europe, 
and I can depict a very good picture of the air-conditioned trains there. 
Unless you pay extra for sleeping accommodation, yQU cannot ~  a 
wink of sleep OVer there. I have been sometimes in' very interesting 
company of people. Travelling from Paris to Nice, I ~  two la-dies on 
either side-(Laughter)-and they all wanted to sleep in the train, and 
some of them were lying over me using me as a soft comfortable pillow 
(Loud Laughter),-a very interesting poaition indeed,-:-b\lt no compensation 
for want of sleep. I am sorry, my Honourable friend, the Commerce 
Member, does not. provide all these ·comforts here in India. A whole 
berth is at our disposal both in the day time and,· of course, as well 
at night time. without our having to pay extra for sleeping accommodation' 
in India,-I can say this much that third class compartments are certninly 
overcrowded. Sir, I am an old man, and I have got neuritis, and my 
servant has to massage me under ,Doctor's orders, but whenever I 
wanted my servant, I had to shout in vain and had· to go to the third 
dass compartment, and there I saw him sleeping soundly. I asked 
him once, how he managed to sleep so well, there bejng so much 
criticism: about overcrowding in third class, but he, said he sleeps aU 
right. I have every sympathy for third class passengers, and I think 
the time hal" come when the Honourable the Railwav Member ShOllld 
offer us & ~  ~, 80· that the ~  of the. thiril 
class travelhng pubhc may be Improved. I would very much like tnl'lt 
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Jor long distance third class passengers sleeping aooommodaticn should 
be provided by attaching one or two extra carriages, say, at 7 or 8 I'.M . 
. .and detaching them the next morning, as they do on the continent. A 
small extra charge could be made for those who would avail themselves 
,of this sleeping accommodation. In the hot weather, Sir, it is ver'y very 
. difficult to get sleep when travelling, and, therefore, I think you should 
provide fans in third class compartments. How to do it? It is not for 
me to suggest,-it is a matter for your experts. 

Then, 1 come to the question of luvatoritlS in third class. tiir, my 
iinancial position is so weak that I cannot always travel by a higher 
class, and I would always have travelled by third class only, but there 
is one difficulty. Even if I tried to get into the lavatory sideways, I 
am afraid I could hardly get in. The doors of some. second class com-
partment lavatories are also narrow, but I could get in· sideways. But 
jn third class lavatories, I would not be able to enter. (Laughter). I 
must say I am a man of odd size,-(Laughter),-an,yway, I would ask 
.my friend that he should provide sufficientl'y large sized lavatories in 
third class compartments, because, when the doorway of .these compart-
ments is so small, you can imagine what would bE, the size of the lavatory. 
Therefore, Sir, if you will provide fans in third ~  compartments, and 
81so increase the size of the lavatories, you will be improving the amenities 
-of third class passengers considerably. You should also try and attach 
.a few carriages, say, at 7 or 8 P.M. and detach them the next mornin)'(, 
so that, by paying a few extra rupees, those who want to sleep win get 
the necessary convenience in the night. 
Another thing 1 want to point out is this. First and second dass 

passengers are not disturbed at night, while third and inter class passengers 
are .disturbed at all times of the night. I happened to travel the other 
day by inter class, because there was no accommodation in second class, 
,hut in the night the men came and began to disturb us by ~  for our 
tickets. Why is it necessary that they shoilid check the ~  at 
night also? There is no necessity. You ought to see that no ticketIess 
man gets into the train when the train starts, and, by. the. ~ ,  he gets 
out, you must catch him and punish him. These are,.the three qr ·four 
suggestions which I would like to make to the Honourable the Railway 
Member. Before he starts air-conditioned carriages and. ~  ..extra, 
I think it would be better if he could attend to what I have said. Then, 
it 'mll.ybe said: "Where is the money to come from? The budget is 
ljlready a deficit budget". 

An ~  ... bel; There is ~ U 1  . 

• auIana Shaukat Ali: That is nothing, a mere trifle. The ~~  
'Member has done something, but he ought to do, mOIfe,and I feel that 
to improve third class traffic he should provide amenities, and, for that 
purpose, you have got to cut down the salaries you are ~  to your 
officers. I ·am a worker myself, and I have lived a Jife of comfort, and 
still I feel that the high salaries you pay are criminal. Those who get 
up to Rs. 200 should not be touched. Thm;e above Rs.200 up to 
Re. 500 should have 8 five per cent. cut: those between. 500 and 1,000. 
s' ten ller cent. cut. those above 1.000 and below 1,500. 15 per cent. cut; 
-and those aboVe 1,500 should have a2fi. per eent. cut. We are paying 
too much. I know that the Leader of the House has made a slcrifice in 
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[Maulana Shaukat Ali.] 

coming over here. His salary is a Hea-bite compared to the amount he 
was making at the Bar. The Honourable the Commerce Member too 
had a good practice, but still the salaries that the gentlemen opposite 
are getting are enormous. I have many friends in Government service. 
I have been a Government servant myself, and I am a small pensioner.' 
My own class fellows, junior to me, who cannot be anywhere near me, 
are getting Rs. 1,500, Hs. 2,000. and so on, and still they are grumbling 
and grousing. The standard of life that they lead should not be very differ-
ent from that of the people of this country. I hope that the Honourable 
the Railway Member will look into the few suggestions that I have made. 

Babu Baijnath Bajom (Marwari Association: Indian Commerce): Sirr 
I know that the Honourable the Railway Member has got a soft comer 
in his heart for the third class passengers. He tries to do his little 
bit for them, and I 'rise to make a few suggestions to him for the amenitie6 
of third class passengers. What I feel is that what we, the higher class-
passengers, pay individually, the third class passengers pay collectively, 
and space for space they pay not a bit less than what we pay as higher 
class passengers. So, in my opinion, third class passengers are entitled 
to the conveniences necessary for comfort in their travel. 

A new system of reservation fee has been introduced at Howrah and 
also at a few other stations for intermediate and third class passengersr 
and I shall deal with it as it obtains at Howrah with which I am familiar. 
I quite agree that this system is a good one as it ensure a seat for the' 
third clm;s and intermediate class passengers. But I would say that the 
fee charged, that is, four annas per seat, is very exorbitant. I would say 
also that this charge is illegal too, because once an intermediate class or 
third class passenger buys a ticket, he is entitled to at least a seat or seating 
accommodation in the train. Why is this extra charge made? I have 
been unable to understand it. 

Sir Abdul Halim Ghuznavi: Why should they charge extra of first 
and second class? 

Babu Baijnath Bajoria: There is a  reasOn for that, because they 
reserve a full berth. The second class compartment has got a seating 
accommodation for twelve passengers, but by paying an extra fee of eight 
annas you get a full berth at night; the ~  <of the berth is onh 
for the night. " 

The Honourable Sir"li:uhammad zafrullah Khan: Surely, that makes 
no difference to the legality of the practice. • 

Babu B&tjnatll Ba1olia: There is a difference, because we get arlra 
accommodation. 

The Honourable Sir J(nhammad Zafru!lah Khan: Bv reservation a; 
passenger gets and can get only that much to which his ticket entitles 
him, and no more. 

Babll Baijnatb Bajom: So fRrRs second class passengers are con· 
cerned. they get a whole berth for night, but, in the case of the third 
, class aI\,d intermediate class ~ ,  they get ~ seating accommoda-
tion. 
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The 1l0D0urable Sir Muhammad Zafrullah nan: That IS ~  they 
are entitled· to. 

Babu Baijnath B&joria: That is the grievance. In any case, as I 
'have said, I like this system of reservation, because it minimises over-
-crowding in the particular compartment, and it also gives an idea to 
·the railways as to the amount of rush that may be in a particular train. 
li'rom ·that point of view, as I haves8id, I quite agree with this reserva-
tion, but I would pi"ess upon the Railway Member to make a nominal 
-charge, if it is absolutely necessary, of one anna, or, at the 'utmost, two 
.annas per seat. Howe'Ver, there is one point about this reservation. It 
"affects adversely the other compartments in respect of which there is no 
:reservation. In a particular train, there are some compartments which 
are reserved for third class passengers, and there are others which are not 
'I'eserved. It means that the other passengers will crowd into those 
'compartments which are not reserved, and there will be overcrowding. 
'Something ought to be done. What I would suggest is. either you 
reserve all the compartments and charge a nominal fee or you make some 
'llrrangement to see that there is no overcrowding in those compartment,,; 
in which reservation is not done. I hope the Railway Member will take 
note of this. 

Another point is about third C ~S  tourist cars which 8,re becoming 
popular day by day. At present, on the E. T. RaHway, these 
carriages are becoming popular, and the demand is more than 

"the supply. I know of several instances in which the tourist cars could 
not be had on application. I put a question also a few days ago, and Twas 
given a reply that the construction of more cars is under consideration. I 
nope some more of these 0ars will be put on the line at an early date OB 
the E. 1. Railway. I would like to make a suggestion in this connection. 
'The present tourist cars are for carrying 38 passengers. That is a big 
number. If it is possible to make a tourist car for 25 persons, I think the 
demand for these cars will be great, and the railways will benefit by such 
.experiment. 

3 P.M. 

The Honourable Sir Kuhammad Zafrullah Khan: On the same scale 
'of charges, or does the Honourable Member want the charges also to be 
increased? 

Babu Baijnath Bajona: If nece,:;sary, there may be an extra eharge 
-of a few rupees. Even at the present time, for these tourist cars we have 
to pay Rs. 10 per day extra besides the third class tickets. I suggest there 
may be smaller carriages. You can also make an extra charge of Rs. 10 
jor 25 persons. 

Another point is about the fans. My friend, Mauhma Shnukat Ali, 
'also wanted fans to be provided in the third class compartments, but he 
did not mnke any suggestions. T would suggest this. .At preseI\t, there 
are two fans in the second class and two in the first Class compartment. 
Dne fan might be taken away from each compartment and provided in the 
intermediate and third class cornpnrt,ments. Similarly, light!! may be 
reduced in first and second class compartments and increased in the lower 
·classes. As a higher class passengt;'lr, I am surrendering some of my rights. 
Also too many lights are bad, especially to my friend, Dr. Banerjea, who 
bad an operation recently. 

c 
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Another point is about the certificates from guards. This ~,  

cam<3 up when the Ticketless Traveller Bill came up, and I said that day 
that it would be very difficult for third clQSj:! P80ssengers to rt· certificates-
from guards. Instead of certificates, they will get kicks. Can speak 
from personal experience from an incident which happened only day before 
yesterday. Some relations of mine came from Calcutta, they were going. 
to Sujangarh. They had 12 intermediate class tickets with them, and 
there was no intermediate clai3s ~  in the B., B. and C. 1. 
Railway train from Delhi to Sujangarh. The booking clerk at Howrah 
made a great mistake in giving them intermediate class tickets knowing 
that there was no intermediate class accommodation on the B., B. and 
C. I. Railway. When these relations came to Delhi, I personally went in-
the ticket collector and said that, as there was no intermediate class accom-
modation, they were travelling by third cl!i.ss, and I asked him to give 
me a certificate, so that they can claim refund for' the journey from Delhi 
ito Sujangarh. The ticket collector was very dourteous, out he said that 
he had no power to sign the certificate and asked me togo to the guard. 
T.he guard absolutely refused to sign and said tbat he had no authority to 
sign it at this station, but that if it were a way side station, he could do 
so. He asked me to go to the Station Master who, however, told me 
that he could not sign it and asked me to go to guard. He sent a man 
with me, and, even then, the guard refused to sign it. I did not get a 
certificate. 

¥ Honourable Kember: Where was the time for all this? 

~  Baijnath Bajoria: The train came here at 8 o'clock and left at 10. 
They knew that I was a Member of the ~ , and still I could not 
get a certificate, either from' the ~  or the station m,aster. If I could 
not get a certificate, you can well realise how it would be possible for a 
simple villager travelling in third class to get a certificate in a way side 
station where the train stops only for a few minutes. If the Honourable 
Member for Railways wants to verify this, he can do so. It is put down 
in the diary of the station ~  It was day ~  yesterday by t4.e 13 
Up train. I have seen this particular train for the last five or six days, 
and I have always found this to be very  very overcrowded. This is the 
train which goes from here to Bikaner and other places. 

Mr. Deputy President (Mr. Akhil Oh8Adra Datta): The Honourable 
Member has only two minutes more. 

Babu Baijnath Bajoria: I will finish now. It is for the Railway Mem-
ber to see for himself whether this train is usually overcrowded or not. 
I would ask the Railway Member to put in another train on this line. 
With these few remarks, I support the motion. 

Sir ~ ~~ G.h,umavi: Mr. Deputy President, I have listened to 
my :aQnourable friend, the Mover's speech. The picture that he gave this. 
morning would have ~  appreciated if he had given it 2Q years ago. That 
is nQt the piptUlJl tod,y. I have every sympathy for the third class ~ 

ger, and' I. ~ that everything ought to hI:) done to remove his grievances. 
It must be said ~ ~ credit. of the 1I ~  that ~  ~  daily improvin{r 
the conditions of the' third class passengers. .... 
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An lIOnOlQ'abie Jhmber: What improvements have been made today ~ 

Sir. Abdul llaIim CI~  More improvements have been effected 
tod!!-y than what wa,s done years ago. Sir, I have been a. constant traveller 
on the various sections of the railways, pa.rticularly the E. 1. R., the B. N. 
R. and the G. 1. P. Those are the three railways on whwh I constantly 
~  in conn&#on ~ lJly.,busil;less, aij.d in ~  hig station, sinoe the 
last fourteen years, I have made it a point to get down and to find out. 
what were the difficulties which were experienced by the third class passen-
gers. (Voices: "Oh, oh!") It is no use cl'ying "Oft, ob,"-just liflten 
to me. Since my return to this Assembly, I have been always elected to 
the Railway St.anding Finance Committee, and my desire has always been 
to bring to the notice of the Chairman of that Committee all that had 
been noticed by me during my ~  Every ~ when I come to Delhi. 
1 get down at every big. sta.oon to see how things are run. 

411 B ~ -..nlaer: Don:t you sleep? 

Sir Abdul lIalim Ghumavt: I know the time table very well. 

Now. Sir, years ago, there were many third class carriages which did 
not even have a latrine. Sir, I do not think that that can be said toda;v. 
excepting on a very few small lines which run for short distances. 'fhen, 
8S the Honourable the Railway Member has· told us about the B. and N. 
w. ~ , well, they have promised that when they reconstruct those-
third class carriages, they will see that latrines were provided. Sir, over-
crowding, years ago, was the order of the day. A periodical census is now-
a-days being taken in every railway, and it is placed before the members 
of the Advisory Committee. The Honourable the Hailway Member has 
very kindly instructed all the railways that, whenever they place those 
important papers before the Local Advisory C<>mmittees, they should invite-
the members of the Standing Finance Committee on Railways also to parti-
cipate at those meetings. We were shown the results of some of tbese 
censuses, and on tbe B. N. R, only once, I tbink, there was a serious over-
crowding, and tbat was a time of a big marriage party travelling in the-
train without their giving any notice that they would come-a party of 
about two hundred passengers. That shows that there is bardly any over· 
crowding now. (Laughter.) 

Babu Baijnath Baiori&: Come with me, and I will show you how things 
are. 

Slr Abdul B&lim. Ghumavt: My friend says "come with me". He-
travels between Calcutta and Delhi. His servants had trouble and incon-
venience travelling in the servants' compartment. Well, on the E. I. R.. 
they give you  two servants' tickets for one single first f}laas ticket, so that 
~  so, these servants' compartments may be somewhat crowded. but 
even tben, I understand, there is no ~  ia the sense that they 
do not get sitting accommodation, but they want sleeping accommodatioD_ 
(Interruptions. ) 

1Jr. ~~ (Mr. AlchilChamlral)atia): :Jl,etrthe ~ 
Member address the Chair. 

c 2 
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Sir Abdul Jlalim Ghumavi: Now, Sir, the recent introduction. of the 
reservation of third class seats is a great improvement, and much credit 
is due to Mr. Bell, the Agent of the E. 1. a., and Mr. 1 ~ , 

at the beginning, they were very llesitant ae to whether that would be the 
proper thing to dOt It has run very successfully , and we find that it is 
appreciated by the third class travelling public. 

lD'. Muhammad Azhar.Ali: Is it your argument that third classpassen. 
gers have no grievances? 

Sir Abdul Ha1imGhuzn&vi: That is your argument, not mine. That 
system has also been introduced on the E. B. R., and the Railway Board, 
I understand, are trying to induce other railways also to introduce that 
system. I am told also that it ""ill shortly be introduoed on the N. W. R. 

Sir, there was again another grievan1Je that the latrines are too small 
and that it was difficult for a fat man to get into the latrines. Well, that 
is being improved also. I have with me these Local Advisory C ~  

Reports, and there it i.s shown what improvements hS:\'e been made regard-
ing third class compartments and their latrines. (Interruptions.) 

Mr. Deputy President (Mr. Akhil Chandra Datta): The Honourable 
Member is not giving way. The Honourable Member had better address 
the Chair. 

Sir Abdul Halim Ghumazi: Then, we heard the story about bugs and 
mosquitoes in third class compartments. Well, I think we all feel the bite 
of the mosquitoes in our own houses too. (Laughter.) An Honourable 
Member suggested the constmction of smaller third class compartments. 
in order to save overloading, and so on. That does not help at all. Bigger 
compartments give more ventilation than smaller compartments. The 
Honourable the Mover was very anxious to get the third class passengers 
good sound sleep, and, therefore, he was anxious that third class passen-
gers, as is the case with first and second class passengers, should be able 
to switch off the light to enable them to sleep. He forgot that as soon as 
that is done (An Honourable Member: "There will be murder."), there 
will be not only murders, but rapes and all sorts of things. Speaking for 
myself, I can never sleep without a light. I agree with my friend. Mr. 
Bajoria, that the Railway Member might well see whether he can reduce 
the reservation fee from four ann as to two annas. That will cert,ainly make 
it more  reasonable for third class passengers 1.0 get thei.r seats re'served. 
His second point was that all the carriages were not reserved. That cannot 
be done for the simple reaSOn that carriages, which are not reserved, are 
kept for the intermediate stations. It. is not ~  to know at the 
terminus station what will be the number of passengers at the intermediate 
stations. 

Babu B&ijna.th Bajori&: Even in the reserved compartments at wayside 
stations passengers get into those compartments. Those reservations hold 
good only for the station at which those reservations take place. 

Sir Abdul Halim Ghumavi: Verv well: I stand corrected. Nf"'erthe-
less, the fact remains that by ~  they get that amount of comfort, 
namely, a reserved seat until they get down at ~  With 
these remarks, I support the motiop. .. 
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lIr. Deputy President (Mr. Akhil Chandra Datta): CI'he Chajr finds there 
is no other Member who wishes to speak, and, therefore, the Chair need 
not put the question. Sir Muhammad Zafrullah Khan. 

The Honourable Sir Muhammad Zafrullab. Khan: Sir, we have, in ~  

course of this debate, ascended from questions of high politics to p!"acticaL 
questions that affect the comfort and convenience of by far the largest 
section of those who use the Indian railwavs. I am sure, Honourable 
Members need not be told that there is very iittle difference between them 
and me on this matter, and that little difference consists in this that it 
IS difficult always to accept in i.ts entirety an e:xtreme view of facts. Allow-
ing for that and treating some of the matters mentioned as extreme illustra-
tions of the points t,hat Honourable Members have been trying to make. 
it may be possible to meet the wishes of Honourable Members in principle-
at any rate. The pri.nciple is this, that a great desl still requires to btl 
done to secure to lower class passengers the minimum standard of comfort 
which ought to be provided for them, and I hope that we shall continue 
steadily to progress ~ the achievement of that ideal. A second 
difference is that I regret I am unable to accept ~ principle of the mUltiple 
of 13 that has been pressed upon me by Mr. Joshi. I am afraid the 
acceptance of that princi.ple in practice would lead to a good many absur-
dities, and I shall select an illustration from what Mr. Joshi himself men-
tioned. He will, of course, not accept the illustration that I mentioned 
while he was speaking, namely, that if he wants the multiple of 13 to be. 
accepted i.n everything, then he will expect the trains that carry third 
c18<;s passengers, to run 13 times faster than those that carry higher class 
passengers. But he did refer to lavatory accommodation and said that a 
first class compartment which is meant for 12 passengers has one lavatory, 
and large third class compartments accommodating, S.'.ly, sometimes 30 or 
40 passengers have also only one. Now somebody may get up on the other 
side and say that a first class passenger on the average pays as much as 
eight times or six times the fare paid by a third class passenger, and that, 
therefore, 12 first class passengers ought to have as much lavatory accom-
modation as 96 third class passengers are allowed. I agree that this wouid 
be another extreme demand from the opposite side. All these things haye 
to be sensibly co-ordinated. But let LtS agree upon this that more money 
should be spent, as it beoomes available, upon providi.ng additional com-
forts for lower class passengers. 

Kr. S. Satyamurti: When? 

The Honourable Sir Muhammad Zafrullah Khan: Now and as time 
pass.es. Upo.n that principle, there can be no difference. Another point 
of dIfference IS that some Honourable Members, while stressing some of the 
inconveniences and discomforts from which this class of passengers. still 
~  to suffier, have said that nothing has been done in recent years 
lU that respect. If by that they mean that sufficient has not been done. 
there may not be much difference of opinion, as I have already said that a 
great deal still. ~  to be done. But if they mean exactiy what they 
say, I am afraid, I differ ~ them, and, on that point, perhaps, it may 
be useful to draw the attentlOn of Honourable Members to what is being 
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-dolle. It mav be that all Honourable Members are not aware of thQ 
~  of wbtrl is being ~  I had -'promised ~I  'to the Himse 
<luring the general diaeussion and during the discu9sion on one of the 
<earlier demands, and to Some of tb{lse I might draw their attention at this 
.stage. I have already mentioned some matters in connectoin with the 
B. and N. W. Railway, a-nd I ·need 'not repeat those, but I may invite the 
:attention of Honourable Members to SOJll{l matters _ with regard to one or 
-two other railways. Take the G. 1. P. Railway. This is what the Agent 
has said with l:egard to some of the matters that Honourable Membere 
ha-ve mentiqaoo: 
UTili! imperative Beed that t.he G. I. P. Railway staft -shall show ~, 

-courtes, and helpfulness to third class .passengers has long been recogruzed by tha 
Administration. Those members of the staff who fail to show consideration and 
"f'.ourtesy are Bubjet'ted to llevere disciplinary measures. in order that this impcn1.a1It 
-part ofl the duty of the !!taft of this railway sru.t1 be constantly before tbe staff, speOial 
Ifloticee are issued ill the 'G. I. P. Railway Weeldy Nhtices'." 

801ll{l of these I c;hall read to Honourable Members later on. I have 
~  specimen notices with me: 
"These weekly notices are seen by all station staff, by guards and in fact by all 

membel'll of the staff who come into contact with pasllengers. For the last two years, 
1.he G. I. P. Railway has iS81!ed a calendar on which is given a special message to the 
.taft each day." 

I have got "he calendar here, and to some of the specimen messages 
.:also I shan draw the attention of the House: 

"In every i88Ue of the G. I. P. Railway haH yearly time table and of the monthly 
:time table, prominence is given to the subject of complaints. In order to discourage 
the giving of gratuities, a printed notice is under preparation and when ready will ~ 
"'xhibited near, or in, aU otIicea to which the public normally have acceu. It 18 
.proposed further to exhibit at stations a notice regarding complaints in English and 
the vernaculars, indicating to whom they should be sent with the address of the 
..officer concerned. In order to test the behaviour of the staff, a Traffic Probationer of 
this railway, disguising himself as a cultivator travelled in the thiru class over a 
_nsiderable portion of the .Th&nsi division. '1'his method of testing the behaviour of 
-the staff will be continned. Strict orders have been issued for the thorough cleaning 
·of latrines and for the sweeping out of carriages en route but considerable difficulties 
.are encountered through passengers refusing to permit sweepers to enter tneir 
compartments. The general appearance and cleanliness of third class waiting 
halls has conlliderably improved of late. Improved latrine plates have been 
designed to ensure greater cleanliness and some of these are now under trial. Third 
'Class carriages with compartrr.ents of various sizes are under trial and public opinion 
IS being obtained. Strong upper bunb in third class carriages for luggage or sleeping 
-have been provided in many coaches, and endeavours are being made to design a more 
~  ba.ck rest and seat for third class carria.ges. Several designs are now being 
tried out in service and the opinions of the public are being obtained. Improvements 
.have been made in two more third class tourist cars so as to provide more washing 
lliaces. lavatories, a separate kitchen and a ladies' compartment. .. 

lIr. II. S. Ane)' (Beral" Representative): What is the way in which 
<>pinion is being invited on an these matters? We have not heard of 
anybody being consulted. . 

'1"htI Hoaourable 8li IIUllammad Zafrullab Khaa: That I can ascer-
"tain, if the Honourable Member FlO desires. I have no reason to doubt the 
.:assurance of the Agent. If the HonoUl'able Member has any suggestion 
:to mske, I will have it conveyed to the Agent. 

An Bawvable lIem.1:ler: What is the -earliest d,.te when -third claY 
passengers are E'xpecl.t·d to use these improved elass of MrriageS? 
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The Honourable Sir )[QbammAd zarruifa.h'DiU: .rl'uilre ooptovements 
it'ave been ef\'ected in some of the carriages that are being used at present: 

"Eve'" ende'avoux .has ~ made .during rush ~  ~ prQvide additional ~ 
·elass carriages on morepqpular trams and duphcate trams have been run when 
. necessary. " 

Honourable Members will observe that almost every point that they 
:have raised is dealt with in this note; 
"At those stations Wlu;1'e the number of ~  does not warrapt the provisilln 

.(Jf special staff for the issue of. tickets and where. in the. past the booking of tickets 
~  on the arrival of the train. orders have now beeri given to provide for the 
booking of passengers up to the departnre of a train. 80 far &II the time of the avail-
able staff permits. The. reservation of seats 4Y .third dass p&ollsellgers has. been 
introduced experimentally by one train between Bombay and Poona. Though the 
.public have not ~  to this. experiment 80 weUas WIjoS hoped" the. ~,  of 
seats in the third ('lass is being' extended to the Madras ~  between Bombay and 
.Madras." . 

Then, there are tieveral other maHers which do., not affect the third 
.class passengers toO the same degree as those that I have mentiohecl. The 
note then continues: 
"It. is anticipated that third class passengers will greatly appreciate the speeding up 

~  the Bombay Poona mails. The down train now doell the' run in 3! hours and the 
,Up train in 3 hours and 25 minutes. a saving of 40 and 28 minutes respectively. It is 
'hoped in the near future to speed these trains up still further, in spite of th", 
numerous halts that are required by the public." 

Before I read out to Honourable Members some of the weekly notices 
;and messages, I might perhaps tell tht'm what is being done on the North 
Western Railway. 

lIr. If. K. Joshi; It is all in the report; most of it. 

The Honourable Sir )[uhammad Zafr1'lllah Khan: Very few Honourable 
Members take the trouble of reading what is conta.ined in the Report with 
.as much care as Mr. Joshi doeR. Special cheap faies have been ~ 

duced on various sections of the North Western Railway, sometimes the 
.fare being as cheap M Ii pies pl1r mile. 

An Honourable :Aa:ember: That is only to compete with motor lorries. 

The Honourable Sir Muhammad Zafrullah nan: Do Honourable Mem-
bers object to com!letition of th'it kind: 

"Special facilities and concessions are allowed for small excursion parties travelling 
in a reserved carriage for (listanceR over 1.000 miles. Through booking is made of all 
classes of passengers on rail-cum' road. return tickets from 17 stations on the N. W. R. 
Mela passengers are carried from certain points in the citie. of Amritsar and Lahore 
·to the railway stations by road at an inclusive charge covering road and I'ail trunsport 
·to mela' centres." 

Several other similar facilit:,'p ~  been introduced: 

"With a view to assist passengers seeking information at stations, certain members 
~  the station atall have been supplied with red armlet bands marked 'Enquiries' ~ 
it ia their duty to furnish all passengers with any informatioil. they may need. These 
are selected men and they have special instructions to ~  to the needs of third 
-class ~ ,  The ~  at Fly page iii of the Time and Fare Table S ~  the 
n&mes Of statlOQS where these men are posted. From November, 1936, 39 additional 
.winns have been .included in the list. Beata c8n hIi reaerved for Inter and Thlrd 
~ , ~  L ~  .8:Ilolwn X.rachi JD&U and 76 Down; DeltJ-a ThUl. 
~ ~  and from Karachi City by 7 Up mail on payInent of a fee of four ann&II 
per lleat." , 
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While I am on that, I may infol'Jll my Honourable friend, Mr . .!ney, 

who was anxious to get the information from Sir Abdul Halim Ghuznavii 
that on all the four State-managed Railways, the experiment of reserving 
third and intermediate class seats has been started from Howrah, Sealdah, 
Victoria Terminus and Lahore, but at this stage it is only an experiment. 
We have got to find out what difficulties might arise in this connection 
and how they might be overcome and, as those difficulties are overcome .. 
the experiment will be extended. As regards the reservation fee, I might 
say that when the system can be generally adopted and begins to be e.. 
nortnal feature, I am quite sure, the question of reducing the fee from four 
annas to two anuas will be sympathetically considered. 

,-,' 'JIr. Sri Prakasa (Allahabad and Jhansi Divisions: Non-Muhammadan 
Rural): How much scating accommodation is provided? 

The Honourable Sir Kuhammad Zafruallah ][han: About as much as; 
the Honourable Member is occupyirig in this Chamber: 

"Separate compartment for non-smokers have been provided on certain trains aI>' 
an experiment on the N.' W. Railway." 

This has been done, because it WflS suggested that there arc large num-
bers of Sikh ~  on the North Western Railway who object to· 
amoking in ordinary carriages, and their suggestion was that certain car-
riages might be reserved for non-sI!l.okers: 

"Turn oyer catches have been provided in ladies compartments of all intermediate, 
class carriages as an extra precaution for protection of ladies. Ladies figure heads on. 
zenana intermediate and third class compartments are being illurilinated, so that at 
night the compartment might be more easily identijied. To provide fallt through, 
service for third class passengers on Delhi-Lahore section. 

[At this stage, Mr. President (The Honourable Sir Abdur Rahim) resumed. 
the Chair.] 

-This will meet another point ~  Mr. Joshi raised-

"two bogie thirds were arranged to run between these stations by 139 Up 15 Mail' 
and 6 Down mail/140 Down from !at October 1936. Lavatories of a number of lower-
class carriages have been enlarged and generally improved including the provision of .. ' 
small shelf and electric lights; also commodes have been replaced with floor pans in-
latrines of inter class carriages. Special arrangements have been made to clean the-
lavatories of all classes of carriages on running trains during the early hours of the-
morning. A fixed programme has been issued for attention to lavatories at stationa. 
where the halt of the train and the station facilities permit of this. G'eneral improve-
ments in carrIages such as provision of hat peg. and reduction in the length of centra}. 
longitudinal seats in inter and third class carriages, replacing canvas covered' 
cushions by imitation leather and conversion of existing centre double seats into single-

~ in inter class carriages, are being arranged. 

Complaint books have been provided on 7 Up and 8 Down Karachi Mails for the 
lise of all cluses of pasaengera and are in charge of the Conductor Guard. Noticea 

~ passenger .. ' attention to their provision. are put up in every compartment of 
all carnages fonm.ng part of normal composition of these trains." 

And, so on. From these nc)tes it "ill be Bufficiently clear to Honour-
able M?mbers. that ~ is being'. done in almost every direction on 
the vanOU8 r81lways to mItIgate the dISCOmforts and incon.eniences from 
which lower 01&8S passengers suffer in the course of a railway journey. 
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_ Pandi\ lfUakantha Du: Anything about Comp811y-managed Railways, 
~ U  as the Bengal Kagpur Railway? 

The JlDnourable Sit :Muhammad Zafrullah Khan: I have had reports 
sent up from all railways, but", I am sure, Honourable Members would 
not wish me to go on reading from these reports for the next two hours. 

Pandit :RUakantha Das: Hav':) instructions been issued to them? 

The Bonourable Sir :Muhammad Zafrullah Khan: I have informed the' 
House,-I do not know whether the Honourable Member was then pre-
sent in the House,-that on at leasL three occasions I have had long con_ 
versations with all Agents and senior officers of class I railways, Com-
pany-managed as well as State-managed, concerning all these matters, 8lld, 
I ara sure, that every ('ne of them is trying out some method or the other 
to minimise the factors to which I have already made reference. 

Perha.ps Honourable Members will he interested in the kind of daily 
message that. is printed in this calendar which is supplied to all railway 
stations over the Great Indian Peninsula. Railway: 

"IRt January.-COURTESY COSTS NOTHING: IT PROMOTES GOOD: 
FEELINGS. 

3nd. January.-COURTESY CONCILIATES PASSENGERS: IT PREYENTS 
rNPLEASANTNESS. " 

(Cries oj-"Copy-book maxims", "Oh, stop this joke !", etc.). 

If this sort of thing is before everybody day after day, they are bound 
to. feel that what is expected of them is courtesy and helpfulness. 

"J,th January.-THE ILLITERATE THIRD CLASS PASSENGER KEEDS: 
YOUR AID AND GUIDANCE." 

An Honourable :Member: What is today's message? 

The Honourable Sir :Muhammad Zafrull&b. ][han: If the Honourable 
Member will give me some time, I can get out today's message for him. 

"31st January-MOST OF YOUR PAY COMES FROM THIRD CLASS P·ASSEK-
GERS: THEY ARE ENTITLED TO YOUR HELP AND ASSISTANCE." 

:Mr. S. Satyamurti: Your p'ly comes from the poor people of India! 

The Honourable Sir :Muh&Jr.mad Zafrull&b. ][han: So do the allowances 
of Honourable Members on the 0pp0F;:ite side f 

\ 

:Mr. S. Satyamurti: Well, we do our duty. 

'!"he Honourable Sir :Mubammad Zafrullah Xhan: I s!so do all that is 
possible for me; I can assure Honourable Members as to that. 

Then, I have before me a notice from the South indian Railway 
pointing out three inl>tances, where courtesy or helpfulness were lacking 
on certain occasions Imd drawing the attention of all their staff to these 
instances, and pointing out to them that they must show greater courtesy 
and helpfulness towards passen!!ers. I am told that, in a meeting of aU 
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senior officers of this railway, the suggestions tha.t were put to Agents on 
the different occasions that I ha'le had to talk 110 tl:rem were put ~  

them in detail. Here is a  . bundle of weekly notices issued to all staif 
·over one particuldr ~  in which attention is drawn to almost every 
.aspect of the various questions affecting goods traffic and passenger traffic, 
more particularly the third clans pap.se.ngers to .which HonourAble Mem-
bers have drawn the attention of this House. So that, both on the side 
·of making improvements in the ~  and facilities and a.1ir'eni-
ties, and also on the side of taking aetion to impress upon those who come 
in direct contact with lower clMs passengers, the need of greater helpful-
ness and courtesy, It ie recognised that things are in need of improvement; 
~  improvement is beinp: effected. If the object of this cut is to 
~  upon Government that the) mUlilt continue to do all that is fOs-
sible and impress upon those who have to deal with this matter the neces-
sity of watching these matters, of being more courteous and more helpful, 
of providing greater comforts, and the need of spending more money for 
:the comforts of paCJSengers, I am at one "ith Honourable Members. More 
than that I am unable either to promise or to periotm. I hope, Sir, that 
this will meet the wishes of Honourable Members in this matter altogether. 

1Ir. President (The HonourRble Sir Abdur Rahim): The question is: 

"That the demand under the hE'ad 'Railway Board' be reduced by Rs. 100." 

The Assembly divided: 

AYES-53 . 

. Aaron, ~ Samuel. 
Aney, Mr. M. S. 
Asaf Ali, Mr. M. .  . 
_o\yyangar. Mr. M. Aliil.htlui.sayanam. 
Azhar Ali, Mr. Muhammad. 
Bajoria, Babu Baijnath. 
Banerjea. Dr. P. N. 
Bhagtlyan Daa, Dr. 
-Chaliha. Mr. Ktlladhar. 
-Chattopadhyaya, Mr. Amarendra 

Nath. 
Chettiar, Mr. T. S. Avinashilingam. 
Chuuder, Mr. N. C. 
Das, Mr. B. 
Das, Mr. Basanta. Kumar. 
Das, Pandit Nilakantha. 
Datta, Mr Akhil Chal\dra. 
Desai, Mr. Bhuhtbhai J. 
Essak Sait, Mr. H. A. Sathar H. 
Gadgil, Mr. N. V. 
Ghiasuddin, Mr. M. 
Ghulam Bhik Nairang, Syed. 
Gin. Mr. V. -V. 
HlDIs Raj, Raizada; 
Hosmani .. Mr. S.X:. 
• Tedhe, Mr, K. M. 

~  Sir Cowasji. 
JORbl, Mr. N. M. 

Kail!lsh BehariLal. Babu. 
Maitra, Pandit Lakshmi Kanta. 
Malaviya, Pandit Krishna Kant. " 
Mudaliar, Mr. C. :N'. Mutnuranga. 
Muhammad Ahmad Kazmi, QIi.zi. 
Murtuza Sahib Bahadur. Maulvi 
Sved. 

Paliw'al. Pandit Sri Krishna 1>utta. 
Pant. Pandit Govind Ballabh. 
Parma Nand, Bhai. 
R,,!!hubir Narayan Singh, Choudhri. 
Raju, Mr. P. !S. Kumaraswami. 
!tanga, Prof. N. G. 
Saksena, Mr. Mohan Lal. 
Santhanam, Mr. K. 
Satyamurti, Mr. S. 
Sham Lal, Mr. 
Shaukat Ali, Maulana. 
S ~, Beth. 
Singh, Mr. Ram Narayan. 
Sinha, Mr. Anugrah Narayan. 
Sinha, Mr. Satya Narayan. 
Sinha, Mr. Shri Krishna. 
S011\. Mr. Slim'a Kumar; 
Sri Praitasa., Mr . 
UDlar AI1-, Shah '.I. lIh. 
Varma, Mr. ,B. 15. 
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NOES-44 . 

.:ALdni Hamid, KMn Ba"hac'tui-Sir. 
A'bmad Na"itaz K'lIan, Major )lawab 
-Bir. 

.'\ikman, Mr. A. 
Anderson, Mr. J. P 
~ , Sir Girja Shanka"!". 
~ ,  Sabib. 
"Rhille, Mr. V. S. 
Buss, Mr. L. C. 
-Chanda, Mr. A. K. 
~ , Mr. T. 
C ~ The Honourable Sir Henry. 
DaJal, Dr. R. D. 
D'Souza, Mr. F. 
Fazl-i-Haq Piracba, Khan Bahadur 
Shaikh. 

1}huznavi, Sir Abdul Halim. 
'(}idney, Li!lut.-CoIQnel Sir Benry. 
-Griffiths, Mr. P. J. .. 
-Grigg, The Honourable Sir James. 
Hudson, Sh-Le!llie. 
:.Tames, Mr. F. E. 
. Jawahar Singh, .8ardar Bahadur 

Sardar Sir. 
Lalit Chand, Thakur. 
'Mehta, Mr. B. L. 

'The motion was M'Opted. 

Menon, Mr. K. R. 
Metcalfe. Sir AubrM. 
Mndie, Mr. R. F. - . 
Mukherjee, Rai Bahadur Sir Satya 
Charan. 

Nae:arkar, Mr. C. B. 
N aydu, Diwan Baha:dur B. V. Sri 
Hari Rao. 

Rajah, Raja Sir Vasudeva. 
Rau, Sir Raghavendra. 
Roy, Mr. S. N. 
Sale, Mr. J_ F. 
Sanna, Sir Srinivasa. 
Scott, Mr. J. Ramsay. 
Sher Muhammad Khan, Captain 
Sardar Sir_ 

Sircar, The Hononrable Sir Nripendr-a. 
Slade, Mr. M 
Thorne, Mr. J. A. 
Tottenbam, Mr. G. R. F. 
Vemra., Rai Sahib Rita La.1. 
Witherinllton, Mr. C. H . 
Yakub, Sir Muhammad. 
Zafrullah Khan, The Honourable Bir 
Mu"hammad. 

Indillnisation of Railway SeTf1ices. 

Syed Ghulam Bilik -airaD« (East Punjab: Muhammadan): Sir, I beg 
"to move: 

• 'That the demand under tbe head 'Railway Board' be reduced by Rs. 100." 

'The subjeet whioh lam going briefly to discuss during the course of 

'P.M. 
my remarks is onft to which it is not for the first time today 
that the s.ttention of the House is being called. I thinkj during 

the debates on the railway budget in 1~  it was my Honourable frieoo, 
Mr. Aney, who moved a eut. motion in almost precisely the same terms 
as mine today, and, after a det9.iled discussion, the motion was carried by 
-an overwhelming majority. It is now two years since that motion was 
~ , and we find. that W'3 are still under the necessity of inviting the 
attention of Government to that most important subject. It appears 
that cut ·motions, even when carried, are treated as more or less providing 
an opportunity, as the phrase goes, of "entilating griev8Jlces. I would 
1>ubmit that that is not the right spirit in which these cut motions and the 
deeisions of this Honourable House thereon should bB treated. Thev 
·ought to be treated more sflriouslv. if not more respectfully, and action to 
redress the grievances, which are supposed t.o be merely ventilated. 
-should be taken at the earliest opportunit._. 

Now, the circumstances which very naturally uttract one's thoughts 
in the direction of a need for the Indi&nisation of the railway servl'bes are 
very obvious. The Honourable the Commerce Member Rtated in the open-
mg portion of his speech on the present railway budget that, in the year 
1935-M, a deficit budget, was presented indicating a deficit of two emms. 
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In the succeeding year, when the present Commerce Member had succeed-
ed the Honourable Member who h!1d presented the former budget, there 
was another deficit budget, ~  the deficit at Rs. 4} crores. No doubt, 
in presenting that budget, the prescnt Commerce Member could not be 
held responsible for much of that deficit, because he had then just succeed-
ed to that portfolio al:d was practically dealing with an inheritance. And 
this year he has presented a more hopeful budget indicating a surplus of' 
15 lakhs. In all fairness, a good deal ot credit is due to him for having 
managed the affairs of the railwaY8 successfully during the last year, and-
although the surplus indicated in his budget speech is, after all, a small 
one, it is a surpius fill the same, and h!? does deserve our congratula-. 

~ and appreciation on that account. But while paying him this well 
deserved complimenT., one cannot shut one's eyes to the most unsatisfac-
tory way in which the finances of the raiJways have been managed. Sir, 
reading through the 8peech of t.he Honourable the Commerce Member, 
one finds that there is a good deal of teehnical matter discussed in it. 
We are told about a new accounting &ystem, a new allocation system or 
the railway finances, and we :tre told that matters could not have been 
better than what they have been, but the question still remains, whether,. 
from a commonselloc :point of view, in a concern in which we have sunk 
crores upon crores of rupeeb, we get enough after all the laborious work 
extending over a ",h:)1e year. Al'd what is this 15 lakhs profit? It is an 
insignificant figure. Why cannot things be improved? Why cannot the 
concern be run on more profitable linE'S? These are questions which, 
naturally arise in the mind of eve..ry man who looks at the matter from a-
commonsense point of view. There is no doubt, you have a very elaborate-
system of accoullting; the earnill['S and the expenditure appear to be very 
well looked after a.nd very carefully accounted for, but what is the reason 
for small profits after so much care and scrutiny exercised over the account-
ing system? Why C!!TInot you produce a better state of financial solvency? 
Sir, it would seem that things are managed under the influence of certain 
prepossessions and pre-conceived notions, of certain vested interests which 
have to be conceded ir.. any case, and if, after making all those concessions 
in favour of thos'3 vested interests, a profit accrues, then it is welcome, 
otherwise many apologies are placed before the House and the country is: 
told to wait for better times in future. It appears that the real cause of 
these small returns is being ignored, but, as far as one is able to see, one 
of the causes is the neglect of 9.n Mrly, Bpeedy and Illore complete Indian-
isation of the railway services, because, really, all the railway deficits or 
the small returns are due to rnu(;h heavier expenditure th&n we ought to 
incur. It is all very well to talk ot a rise in the income from passenger 
traffic or from goods traffic aI'd all that, but as long as the expenditure-
remains what it is, there can b", no hope of an improvement in the finances-
of the railways, or, for that matter, of allY concern which overlooks the 
difference between its income and its expenditure. Everybody knows that. 
one has to cut one's coat according tc the cloth that is available, but the-
fashion with the Government is to cut the whole cloth for the body of the-
coat without reserving anything for sleeves or other parts of the coat, and 
then run into debt, and, in that way, add to the deficits every year. I 
submit. Sir, that unless the principles which were advocated by various, 
committees and commissions in regard to Indianisation 8JIe carried into. 
effect, we cannot expect the railways to earn profits. This matter. Sir. 
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-was exhaustively oonsidered by the Lee Commission in 1924, and, at page 
.23 of their Report, one finds this under the head .. State Railway Engineers 
-Superior Revenue Establishment, State Railways": 

"We understand from the evidence placed before us that the preBent ~ of 
'recruitment (taking au average over the departments aa a ~  has been dellgned 
with a view to securmg, as soon as practicable, a cadre of which, out of every 100 
<officers, 50 shall have been recruited in India and 50 in Europe. The date at which 
-this  cadre may be reached is, we are informed, dependent on the provision of adequate 
training facilities in India. Measures with that end il1 view were advocated by the 
Islington Commission and we are informed that facilities have already been provided 
to a limited extent. We are strongly of the opinion that the extension of the 
existing facilitil's should be pressed forward as expeditiously as practicable up to 75 
per cent. of the total namber of vacancies in the railway departments as a whole, i:he 
.l"emaining 25 per cent. being recruited in England. 

As regards the remaining Central Services, recruitment should be at ~  discretion 
-of the Government of India." 

This was the principle laid down, but it appears that the proportion 
·ot recruitment la'id down in that Report has not been attained, in fact 
it would appear that the rate at which Indianisation has progressed is 
hopelessly less than what it ought to have been. I have not been able 
to ascertain correctly the exact figures, but I taka it that my Honour-
able friend, Pandit Govind Ballabh Pant, was not far wrong when he 
mentioned yes'terday that it was between two and three per cent. . 

The Honourable Sir Muhammad Za.truJ.lah Khan: I thought that the 
Honourable Member had said the progress of Indianisation was about 
three J1er cent. a year. 

Syed Ghulam Bhik Halrang: I accept the correction; I forgot to 
-mention the words "a year". 

Then, Sir, I have already said that Indianisation is in the interests 
<Jf economy. 1 have got before me a copy of the Administration Report 
-.of the Indian Railways for ~ year 1935-36. At page 7 of that Report, 
Volume T, paragraph 14, we have a heading,-"Steps taken to improve 
-earnings and to reduce expenses," and then we have: 

"Railways have continued to explore the possibilities of increasing earnings and 
Teducing working expenses. The following important stl'ps were taken by railways 
1iuring the year with II-view to iBcreasing earnings: 

(i) Introduction of special rates and fares where necessary and greater precision 
in the analysis of changes in rates and fares. 

(ii) Adjustment of rates and fares to meet road competition and to attract traffic 
to railways. This measure is reported to have resulted in additional 
earnings of about Rs. 3! lakhs on the Assam Bengal and Eastern Bengal 
Ra.ilways. 

(iii)' Appointment of canvassers for attracting traffic to railways and special 
arrangements for qu* and safe transport of particular goods. 

(iv) Elimination of inter· railway competition which keeps dow!'. the rates on the 
connected railways. 

(v) General improvement of the services offered by railways to the public to 
counterf as far as  practicable, the facilities offered by lorries. 

(vi) Arran1Cements intended to Becure quotation of firm rates at forwarding 
stations. -, -

(vii) Special test checks of weights and declarations of go<'ds consignment.. 

('Viii) Adoption of measures to prevent road lorries overloading to reduce wair 
,1lDIDpl!titi .... 
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Besides 'Job Analysis' under which the savings, effected on the more important. 
railways are enumerated in paragraph 13, the .foUowmg ~  amongst ot.hers-,. 
"ere also taken by railways with a view to effecting savmgs: 

(i) Examination of handling rates at stations. .An· esiUnated savmg of 
Re. 00,000 was effected on the Assam Bengal Ra:liway. 

(ii) Introduction of rail cars on certain sections of the Madras and Southe.rD. 
Mahratta Ra.ilway, the operating cost of which is 25 per cent, of ~  of 
steam trains. . 

(iii) Introduction of single control 9£ train examinations at joint stations. 
(iv) Use of le88 expensive wood for carriages. 

(v) Amalgamation of certain rUl1Jling sheds. 

(vi) Cloaing down of the locomotive workshop .t Bangalore (Madras &lid SoutherD> 
Mahratta Railway)." 

'These were the steps, according to the Report, which were taken k--
mcrem!e earnings and to reduce expenditure. 

~ lb:Iaident (The Honourable Sir Abdur RahiIll): The Honourable--
Membtlr has two minut.es mol"e to finish his speech. 

1ly64 6hulam lIhik .airaag: One is simply disappointeg to find thllt 
among all tbese various devices adopt-ed to snsurr. better earnings ~ 

to reduce expenditure, there does' not appear to have been any attempt at 
reducing the fat salaries <:>f ~ S serving in the higher services of the-
R8ilway Department. ·We knoW"that, not only cuts in pay, but retrench-
ment of a very large number of Indians getting insignificant salaries as 
compared with the salaries drawn' by the members of the higher services, 
most of whom are Europeans, have taken place. A, very ~  number-
of people have been thrown out; cuts have been imposed; 'graaes have 
been reduced; but the higher services have been left intact. Unless the 
higher services are also touched and the axe is applied there, there can 
be no reasonable hope of reducing expenditure, and anless expendit.ure is. 
reduced, it is absolutely useleas to lament the fall in earnings. Earnings 
may fall, or earnings may rise, but it is expense which has to be con-
trolled, and one great thing to control expenditure is 'the larger employ-
ment of Indians in the higher services, because that alone will bring down 
the top heavy expenditure of the railway administration. It is useless 
to say that duly qualified or duly trained capable Indians are not availAble. 
That argument has been exploded any number of times. Indians have-
jm;ti£ed their appointments in all departments of Government service. In 
all departments of public life, they have fully proved that they are 
capable of serving with credit to themselves and with profit to their 
rountr:\" and Indians are available. Why, judging from the details of 
work de-ne by the Honourable the Commerce Member given by him in 
connection with the last cut motion,-I say that he is the best argument 
in favour of my cut motion. (Hear, hear.) If Indians of that stamp-
are available, why not appoint them in larger numbers, why not cut down-
the heavy expenditure due to the importation of highly paill· officers from 
Europe? Sir, I; move. 

:Mr. President (The Honourable Sir Abdur Rahim): Cut motion 
moved: 

"That the demand under the head 'Railway Board' be ~  bJhQa. 100." 
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Pandit Nilak&nUla Das: Sir, we have bEleg E!peaJpng an this Indian-
isation year after year and time after time, but as my IWnourable friend, 
Mr. Ananthlisayana,ffi Ayyangar, hils suggested, 'we are simply begging 
something of this Government. It is a policy of mendicancy, or you may 
put it, lik6this: we ~, ~,~ 1 ~~  ~ ~ s9.o.w.dQPIJ?!'I, ~ ~ I S,  from· 
tlo\'ernment. But toM is '!lot the way. I ]plow that even m the matter' 
()f concessiolls, Lhis Government are obdurate; they have their own way 
for reasons known to everybody. But if relll Indianisation is to ~ ,  

the whole principle, the basis, the criterion, the outlook of this adminis-
tration should undergo a complete ~  ~  i.e I ~  

Indianisation means that in semce, p.urchase, management, even in 
advantages and amenities to ~ ,  everythiI;tg the administra-
tion should be Indian. The entire State should be an Indian State. If 
that is not the outlook, this kind, of Indianisation will go on till Doomsday 
and still therA will be no Indianisation. 

When we ask for Indianisation, we are unfortunateh in the habit of' 
IIJoking to incomE. and ~  9£ this administration to propose on 
that basis ~  reduction of pay, and appointment of some Indians. 
Some?m(>s, a few dozen clerks and peons or ticket collectors are I'Ippoint. 
ed, and they are shown in the list. Perhaps my Honourable friend over 
there is just hunting out figures--those figures will be filIDg on our 
faces to show, "here is Indianisation". But this is no Indianisation. 
This may be only a sop meant to satisfy our perverted appetite, for 
the time heing. When on<le I askf'd a question whether ~  were 
being Indianised, I was given figures for purchasing articles, from wood 
and gravel -even to broomsticks--all these are Ind'ian purchases, so many 
crores of rupees, whereas all electrical appliances, engineering articles and 
locomoj,ives, and even wagons and carriages were purchased from abroad. 
These foreign articles are, say, three crores. but from gravel to broom-
stick ifO worth five crores; therefore, there is Indianisation in purchase, 
that 'is, more and more Indian purchase than foreign import. We havf, 
not much construction now, but as new construction increases, figures in 
this manner of calculation will certainly show progressively incr-easing 
I I~, for you will have to use more sand and gravel for the new 
lines. T ~ same ~ holds good on all fours in service and other 
departments, and we are gradually getting accustomed to a groove of 
thinking in which the real perspective is getting blurred to be obliterated. 
The :real outlook should be not that in our services we should have Indians 
but our r,ervice should be Indian. That is Indianisation. It is not suffi-
cient merdy to have a cut in higher saiaries That is not the way to· 
appro'tch tho question. We should have our salaries adapted to the 
Indian conditions and Indian ways and standard of living. That is the· 
only way to look at the th'ing. Europeans, if necessary, should come. 
(Mr. 'M. S. Aney: "What for?") You know and I know and my friends 
over there how why they should still come. But let them come on our-
terms. We may even give them high salaries whf'n WE; require them on 
their terms. But the present system should go. The present high 

~ have a painful his'tory behind them. No body ever questions 
whether ~ are necessary today, but they are continuing. We are 
demanding· tbat I ~  should be put. in . those highly paid positions, as-
if; that were IndiBniaation. Say, a EUropean was drawing Rs. 8,000 per 
month. In our Indisnisation. we want an Indian there. One or two. 
such posts. are given to Indians' as 8 sop. The concession probably 
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-gladdens us. What Indianisation is this? This is not at all Indianisa-
-tion. This is merely Europeanisation of Indians. 

The Honourable SIr Muhammad Zafrullall lDlaa: When Indians are 
Jllaced in higher positions, they begin to take coffee. 

An Bono1l1'able Member: Something stronger also. 

Pandit Nilakantha DaB: We do not see the danger of this, and tlie 
"Government perhaps chucles. I raised this aspect of the question in 
:this House on some former occasion. I said that the pay, pension and 
other allowances of our servants should be adapted to the Indian condi-
ti(ms [lua Ir.dian standard of living. People laughed ht me as if that; 
was no Indianisation at all. But if we simply put Indians in the position 
-of Europeans, as is being done today, this administration will go on like 
-t,his. In spite of Indians being there, we shall have no Indianisation. 
Let me give an illustration. Take the restaurant cars and refresh-

ment rooms. Are they Indian in spite of the fact that many of us use them 
.and get comfort!'? As regards thE' Bengal Nagpur Railway, inyself and 
my fri':lnd, Mr. Giri, gave a note to the Honourable the Commerce Mem-
1:>er who is the President of the Central Advisory Council for Railways, 
for we gave the note in a meeting of that body. In. our note, there WaR 
-definite calculation that from Indian refreshment rooms and stalls fees are 
~  to the tune of Rs. 70,000, and they are spent on European 
-Tefreshment rooms. Should it be said that we should more and more 
use these EuroI)ean refreshment rooms and thus Indianise the railway 
refreshment arrangements? In fact, these European refreshment roomi> 
-nre not shut out to Indians though they are maintained at the ('o!'t of 
-the Indian tea stalls and sweetme.at shops. This is what happens in 
all walks of life as well as service,. and in our Indianisation we are losing 
",-hat i!' really Indian in us. 
Once I asked the question as to what is being done to Indianise our 

services in pay and pension. I was shown some figures and rules. I 
was toM that these are new scales of pay. Even so it 'is an eye wash, a 
-make believe. 'fhere should be a thorough inquiry and a radical over· 
.JIauling. The lowest services should get a living wage on the basis of 
Illdum &tandurd. There should be an irreducible minimum in wage just. 
as ii is ill other countries, and in higher services. The pay should be 
fixed according to the standard in which gentlemen live in this country. 
The Congress has said already that it should be Rs. 500 a month. That 
is t.helr estimate, rather that is our estimate, and we can show you that 
Indians with this -pay can manage portfolios in the same manner in which 
,our friends over there manage today. (An HonourabLe Member: "Even 
·better".) It will be, of course, for there will then be life in it. 
'But that is another matter. 

There should be another criterion by which our IndianilWotion Sl;lOuld 
be judged. Indianisation. of service surely does not. mean that. Indian! 
should be n).1TSed and nurtured in slavery or merely drudge as accomplices 
in the exploitation of Indians. Nor does it mean ~~, Indians should 
simply be pampered in patronage. But, what is ha.ppeuing? If you 
·want a committee of expert-s, you have to go to Engla.nd. If you have 
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to plan a bridge, you have to go to England. It. you P ~ Ii9 plan a.·,rail-
way station, you have no men here. In your workshops, technical akil: 
i8 purchased from abroad; Is there any Indian technical expert in' the 
service of the railways? You have run them for 70 years or more now. 
Is there any other country in the world where such a thing can happen? 
Have you got any technical expert worth the name anywhere? How many 
such key positions have you manned by Indians? Is this the' wJl:y you 
are going to Indianise? Will this make our men manage their own 
house? I know, my friend will presently cite figures to prove his case 
by numbers r.nd rupees; but I should like him to tell me what his figures 
say a@ to what has been actually done in making our railways Indian. 
How many technical experts have been trained or have been s-ent .to 
foreign ccuntries? How many covenanted service men are going to l->c 
rerlaced, and in whaL way. If you don't do that, your railways can 
never be lndianised till the end of time. 

'rhese are the two principles which must form the basis of Indi!lnis8-
tion. One is to develop a comprehensive Indian outlook which RhouJd 
govern the system; the other is to make Indians feel that they are intelli-
gent yroprietors and can manage the entire business. The present method 
is a method of begging, of mendicancy, as if the railways are not ours, as 
if the property belongs to someone else who may give us a favour. You 
give us clerks and peons, and we are happy. You retrench workm-en, and 
we complain. These are the ways in which Indianisation is proceeding. 
I again ~ P  that two principles must be observed. First of all, your 
pay, pension and every ,Buch thing should be ad?pted to Indian conditionE. 
The second is that in all technical and key positions, you should see to it 
that there are Indians and Indians alone in a reasonable number of yeats. 
If you want an expert committee, you should be sure that you can find 
it in India. Otherwise, Indian'isation. will never corpe,. It. will ,pevel" 
come by patronising Indian irr!.dustry by placing orders for 2,000 ~ a 
year, nor even by manning the railway authority by favouring pampered 
IndiaIls. 

Mr. FYtiident (The Honourable Sir Abdur Rahim): The HJnoul"aQle> 
MembeJ.· has only two minutes more. 

·P.-.ndit·iJJilakaBtba D;as: I ·have finished. I request my Honourablt:' 
frieJ.ld to give' ~  information ,on these .two points. 

The Honourable Sir Muhammad Zafrullah Khan: Before the debate 
proceeds further, ~  I inquire whether the discussiqn On this. c\¢.. must 
be c.oncluded by 5 o'clock. If so, I must speak fairly:ea-rly. . 

. I ~  (The :Honoure.bl-e Sir AbdurRahim); The Ch.vJr, Q,Q,es not 
know. Tws.is the Independent Party's motion. Whst is the arra.nge-
ment? 

Sir 'OO .... jl .Te.ha.Difr (Bombay City: N ~ ~  The 
arrangement ,is that we,must finish today, but if the HOll,$e wa:pt.s to con-
tinue with this discu.ssion . tomorrow "we shall cedainly have no ~ C  
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The Honourable Sir Muhammad Za.fruUah Khan: Then, I must speak 
now. 

JIr. President (The Honourable Sir Abdur Rahim): The Honourable 
Sir Muhammad Zafrullah Khan. 

The Honourable Sir Muhammad Zafrullah Khan: Sir, t,he two Honour-
able Members who have spoken on this cut motion have adopted two differ-
ent points of view 'with regard to this matter. The Honourable the Mover 
of this cut motion has looked at the matter from the point of view of 
economy. The Honourable Member, who followed him, has had quite a 
different state of affairs in his mind. I shall first t,ake up the question of 
economy that has been raised. 

I am afraid the greater part of the speech of the Honourable the M<1ver 
was directed towards other matters, matters of general policy, and he had 
very few observations to bestow upon this question of lndianisation. With 
regard to economy, may I draw his attention to certain figures. I am afraid 
this will offend the Honourable Pandit Nilakanthn Das. I am, however, 
bound to draw attention to figures: I wish I could be absolved from tht 
tyranny of figures, in which case I could meet on all points the wishes of 
Honourable Members opposite. But it is this trouble about figures, that 
one has to show certain results by the end of the year, that compels one 
to pay a certain amount of attention to them. One ca:nnot get away from 
them. I have here an analysis of the wages bill of the railways, which 
shows how the wages bill is divided with regard to clltegorieB of staff. 
The pay bill of employees of the railways who get below Rs. 30 per mensem 
amounts to Rs. 8 crores; of those who are paid between Rs. 31 and Re. 50, 
amounts to Rs. 6 crores. 

Qui Kuhammad Ahmad Kuml (Meerut Division: Muhammadan 
Rural): Can the Honourable Member give the number of people employed 
on each railway? 

The Honourable Sir Muhammad Zafrullah Khan: I cannot, just now, 
but I could get it for the Honourable Member if he wants it. Between 
Rs. 51 and Rs. 100, Rs. 8 crores. Between Rs. 101 and Rs. 500, Rs. 7 
erores. That makes altogether Rs. 29 crores. Very few Europeans are 
employed in any of these. ~  In the ~ category, there may be 
a few-those who are domg theU' first and possIbly their second year of 
service.· So the whole of this Ilmount is almost entirely paid to Indians. 

JIr. M. Asat Ali: Are not all these figures given in the Administration 
Report on page 57? 

The Honourable S~ Muhammad ~  Khan: I am taking them 
from the figures supphed to the Pubhc Accounts Committee. Is the 
Honourable Member objecting that I should not quote them? 

. I ~  Asa.f ~  That is not my point. I notice that 1,856 persons 
get sslanes amountmg to about ~  ~, ~  6,74,986 persons get 
only Rs. 33 and odd crares. The dispanty IS amazmg! . 

TIle Honourable Sir JJ[ubunmad Za!ruIlah ][ban: It will be noticed th t. 
nq. possible economy could be effected with' regard to these Re. 29 croreaa" 

J • 
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Quite the contrary. Pandit Nilakantha Das has suggested that the wages 
of the people in the lower ranks should be raised. I am not either accept-
ing or contesting that principle; I am merely using this argument that 
there is no desire that the wages of people getting up to Rs. 500 a month 
should be cut down. Therefore, there is no scope for economy with regard 
to theso 29 crores. There is no scope for economy with regard to it from 
the other point of view also, viz., that there are scarcely any Europeans 
included in this part of the wages bill. Then, we come to the higher gradeg 
to which Mr. Asaf Ali has just drawn attention, though his argwnent .is 
a different kind of argument aItogether. I have noticed a tendency that 
Honourable Members will not get up and speak and put their arguments 
during the course of the discussion, but the moment I begin to reply, their 
counter-arguments begin to pour in. 

Mr. )[. Asaf .Ali: I am awfully sorry, but I was taken away by one of 
the Members of the Government to discuss certain things, and that is why 
I did not happen to be in my seat, otherwise I would have taken my 
chance; and as the Honourable Member rose to reply, I could not possibly 
ask the Chair to allow me to speak. 

The Honourable Sir Muhammad Zafrullah Khan: I am not making 3 

grievance that the Honourable Member did not speak but surely I might 
be allowed to continue without interruption. I was not at the moment 
comparing salaries of officers with those of subordinate employees. Now. 
the total salary bill of the more highly paid officers was: 

For those drawing between Rs. 501 to Rs. 1,~  It crorea. 
For those drawing between Rs. 1,000 to Rs. ,~  It crures, 
For those drawing between Rs ... 2,001 and above-Rs. 50 lakhs, 

making a rough round total of Rs. 3 crores. Out of this, approximately 
40 per cent. would represent salaries paid to Indian officers. 

Mr. S. Satyamurti: Only 40 per cent. ? 

The Honourable Sir Muhammad Zafrullah ][han: Roughly, that means 
another crore and twenty lakhs; that leaves you a crore and eighty lakhs. 
out of which to effect economies. Apart from the new scales of pay which 
will apply to everyone and which, in course of time, will enable the rail-
ways to make appreciable economies, I am unable to understand how 
much saving the Honourable the Mover of the cut motion suggests could 
he f\lade by the substitution 9f Indians for all these European officers who 
draw this sum of Rs. one croreand eighty lakhs. Let us say, a saving of 
about Rs. 30 lakhs a year, and that can only come about gradually. Even 
the Honourable the Mover of the cut cannot possibly suggest that by some 
arrangement it may be 1I0Eisibie tomorrow to dispense with all ~  
officers on the railways and to replace them by Indian officers. . 

Mr. S. Satyamurti: Stop all recruitment immediately. That you can do. 
- '., \ 

The Honourable Sir Muhammad Zafrullah Khan: The suggestion is: 
stop all recruitment of Europeans and substitute Indians in place of Euro-
peans in all hesh recruitment and you will be able to balance your 
budget ...• 
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lit. ~ SMyamurtl: On lower salaries, 

'Mr. Ptesldent (The Honourable Sir Abdur Rahim): Let the Honour+ 
able }fember go on. 

The Honourable Sir Jluhammad. Zahllah Khan: The rate of Indiani. 
sRtioD at present is three Indians to one European-seventy-five to twenty-
five: The Honourable the Mover of the motion suggests, and he iR being 
reinforced 'by Mr. Satyamurti, that if in all fresh recruitment, you are to 
substitute cent. per cent. 'Indian recruitment in place of 25 per cent. 
European-recruitment, you would effect very large savings,-savings of 
the 'Order of several croreSR year, which he said the railways had to make 
,up. He wns taking last year's budget figures for this purpose, and I 
~  that it is too early to treat the figures of this year, as normal,and 
if there is any practicable suggestion for economy, we should consider 
it· 'seriously. But I put it to the Honourable Member that the change 
that he is advocating would-give us only a flew thousand rupees a year at 
the utmOst, 'Bnd no more. 

Jlaulana Shaukat Ali: Cut down salaries. 

'!"he HOIlO1lr&ble Sir Jluhatnmad Zafru1l&h ~ That is a separate 
matter.- That was the whole burden of the Honourable Member's speech 
in support of his cut motion. He tlaid: "You Bre tink-ering with this 
matter; this won't help you and that won't help you; you have not dis-
covered the real remedy; the real remedy is that you should stop Euro-
pean recruitment, and then you will be able to make both ends meet". 
Then he sought to make the point that though large retrenchments had 
been made and cuts on salaries had been imposed, highly paid officers had 
esca-ped altogether. I am afraid, there, again, he was entirely mistaken. 
There hM-s been retrenchment throughout. I have not had time to work 
out the 'figures since the Honourable Member has spoken, but, in the 
other House, during the general discussion, one Honourable Member sup-
plied the figures. I am accepting them from him; I have not worked them 
out myself. I assume they must have been correct as he could hot have 
given figures which, he thought, might be ~  to the railway!;! irom 
that point of View. He said that during ten years the number of superior 
officers' had been reduced by six per cent. The number of lower officers-
I believe he meant officers in the lower gazetted service, but I am not 
sure of this,-has been reduced by 12 per cent. and subordinates had 
be'en'retrenched by 14 per cent. I was rather surprised at these figure;; 
being quoted for, as J pointed out in my reply there. On a system like the 
railways, a reduction in the numbel' of senior officers by six per cent., as 
compared with 12 per cent. and 14 per cent. in the case of lower offlcers 
and subordinates, appeared to me to be quite adequat.e. In the nature of 
tHings, there ill very little scope for retrenchment at the top 8S compared 
wfththe bo'litotn. 

JIr. N. II. Joshi: I do not agree with this view. 

'.file Honourable Sir Jlubammad Zafrullah ][han: Of course, Mr. Joshi 
,~  'but Illt6t' u"canDot; ~,~ .. me 'otltMiok 88 Mr.' Joshi 

halC "1i'he 1~  ;thll.t, in the highest grades '(If 'theae sen'icies, 'Very 
often,thete'18 'no l'OOmfor Ntrenehlilentatan; 'Take; Mr instance;. the 
topmo8t officer. Every railway system must have an Agent. ' 



'-'JIE RAILWA1(BUDGET-LIST OJ!' DEMANDS. 

JIr. S. Satyamurti: Why? 

TIle Honourable Sir Muhammad Zafrullah Khan: You must have some-
body at the head who should be responsible for the administration of the 
railv;ay system; you may call him a Superintendent. 

An :Honourable Member: Why should he not be an Indian? 

The Honourable Sir Muhammad Zafrullah Xhail: There has been an 
Indian Agent and there will be more as time passes, but that is not the 
question on which I am just now. The question is about the possibiHtiea 
of retrenchment at the top irrespective of Europeans Ilnd .Indians. TaIce 
the next grade, say, Divisional Officers. Apart from the question whether 
the Divisional System should or should not continue, so long as that 
system is in fotce, except in very exceptional cases where it might be 
found possible to amalgamate two divisions into one or to re-arrange three 
~  two, there is not much scope'for retrenchment in the numbers of Divi-
sional Officers. When you go down lower, it might be possible to redis-
tribute the work and effect a certain amount of retrenchment. Take the 
caBe of a Divisional Superintendem's office. Out of 300 clerks, by re-
arrangement r:md redistribution of  work, you might be able to dispense with 
30. Dealing with larger categories, it is always possible to make great.er 
retrenchment than when dealing with superior officers exercising execu-
tive responsibility. 

Next, I come to the question of pay cuts. Again, the Honourable 
the Mover of the cut motion was in error when he said that officers had not 
been touched at all. As a matter of"fact; the officers submitted to a.higher 
pay cut than the subordinates and quite rightly too. I said last year 
that if ever agaiI! the question of cuts arose or the question of the reduc-
tiori of salaries arose, I hoped that it would he possible so to adjust it; 
that the better paid men would have to contribute more than the41esser 
paid men, and that the lowest paid men should escape altogether, But the 
fact, remains that when the cut was imposed, the higher paid officers 
submitted to a larger cut than the lower paid staff. It is entirely incorrect 
to say that they escaped altogether. In the new scales, salaries have ill 
many cases been drastically C1It down, and, I am sure, there can be no 
~  on that score. As a matter of fact, we hear grievances almost 
every day from Sir Henry Gidney that the new scales of puyhave been 
pitched at a very low figure. 

Now, let us look at the pace of Indianisation. With regard to that also 
I apprehend the Honourable the Mover of the cut was under Bome mis-
apprehension. He said: "No doubt this decision was arrived at, but it 
has ilOt' been given effect to." The decision to which he referred was the 
appointment of three Indians to one European, and somehow the Honour-
IIoble Member appeared to be under the impression that effect was not 
being given to it. I am afraid, there again he is wrong. Effect is being 
given to that ~  Occasionally, there is a fraction of a percentage 
~  on one Side or the other for the reason that, where recruitment iB 
small, you cannot always sub-divide that recruitment into the exact pro. 
pqrtions of 75 and 25. For instance, looking at the recruitment on Com-
p,any-managed Railways, I find ~  on two of them during the years 1935-
36 only three officers were recrUlted, and naturally the division could not 
possibly be in accordance with the proportions laid down. If vou decided 
t9 have all tluee Indi8'Ils, then there would b. nQ Europeans,· and if you 
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decided to give two to Indians audone to a European, even then the pro-
portion would not be maintained. But the total percentage of all Com-
pany-managed Railways has bef'lI, in 193:>-36, 78'3 per cent. Indians and 
21·7 per cent. Europeans which, I hope, Honourahle Members will agre3 
is satisfactory. In previous years, the proportions had not been fully 
maintained, and this slight exl'l'SS of Indians makeR up to some extent the 
deficiency that had resulted from recruitment in previous years. But 
Honourable Members mo.y take it that, since these proportions were laid 
down, the total recruitment so far comes up very closely to the proportion"! 
laid down, and every effort is made that if on one occasion a deficiency 
is left on one side, or the other, then, that deficiency should be made up 
on the next occasion on that railway or on other railways, so that in the 
total result, the proportion of 75 to 25 is achieved. There, again, as I 
have submitted the Honourable Members must have been under some mis-
apprehension. He referred to what Pandit Govind BaUabh Pant said 
yesterday. What he meant was that keeping to these proportions, the 
pace of Indianisation was not fast enough, not that these proportions were 
not being maintained. 

Kr. Il. Asa.f Ali: Is it not a fact that the total decrease of Europeans 
during the one year preceding is only about 1·29 per cent? In other 
words, in 17 years, you have moved only to the extent of 17·5 per cent. 
and, at this rate, how long will you take wholly to Indianise the De-
partment? 

The Honourable Sir Muhammad Zafrullah Khan: When the Honour· 
ahle Member is comparing percentages, he must rcmember that the per-
centage is based on the total strength of the particular community. Loole 
at it another way, take the number of Indian officers on Company-managed 

~  which have increased from 143 in 1925 to 293 in 1936. If one 
were to concentrate on percentages only, one would be justified in saying 
that that was an increase of 104·9 per cent. ~  might be quit9 
deceptive. Let me give the total percentage. In 1924-25, when Indiani.· 
sation started, the total percentage of Indian officers on State-managed 
Railways was 28; at the end of 193.5-56, it was 44t· Again, Honourable 
Members cannot have both reLrenchmenl and rapid progress in Indianiaa-
tion. Retrenchment means lower total recruitment, and if there is lower 
total recruitment, 75 per cent.. of that recruitment must also be prop9r-
tionately and correspondingly lower. " 

Kr. ]1(. Asaf .Ali: Is it not a fact .... 

Ilr. PreSident (The Honourable Sir Abdur Rahim): The Honourable 
Member is not giving way. 

Mr. M . .Asaf .All: All right, Sir. Ii! he does not want to explain matters 
let him have his vote. 

'l'he Honourable Sir Muhammad Zafrullah Khan: I am trying to meet 
. whatever has been raised. As regards Pandit Nilakantha Das, I am 
'afraid, I can-ndt advert to other 8'ilpects of Indianisation which he raised, 
. IH,,'f.lu3ethe cut does not relate to the stores ~ policy and other 
mutters, the cut is ~  Indianisation of railway services .......... .. 

Pandft imakantha D&8: I illustrated my points by referring to them. 
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The Honourable Sir Muhammad Zafrullah Khan: I shall only deal 
with the main point put forward by the Honourable Member. Accord-
ing to him, the whole principle is wrong. It was not so much how many 
Indians you took and how many you did not take. You should approach 
the whole question from the Indian point of view, that salaries must be 
fixed with reference to Indian standards. He suggested we should raise 
the salarics of those who are paid less than Rs. 500 and reduce the 
salaries of those who draw more than Rs. 500. 

Pandlt NUakantha Das: You must give a living wage and reduce the 
excess. 

The Honourable Sir Muhammad Zafrullah Khan: Up to Rs. 500, the 
wages bill comes to 29 crores. Now, if there was, on the average, an 
increase of 50 per cent. distributed among all these, the total of this 
alone would be 43 crores, and supposing you took away all the salaries 
of everybody else, the total wages bill would remain at 43 crores. I 
would have to find 13 crores ext1:a if that principle is to be a'Ccepted. I 
am afraid, that raises much larger issues and the proposition is not at 
this date practical politics. Confining ourselves entirely to this one 
question of Indianisation, we fhfd that the proportion of 75 to 25 is, on 
the whole, being adhered to. I have explained why occasionally there 
is a difference on the one side or the other, the recruitment on a part.icular 
railway might necessitate a departure in one direction or the other from 
these proportions, but every endeavour is made to keep to them. 

JIr. S. Satyamurtl: With reference to these debates, may I make one 
submission? That is that Government reply at the end, and you naturally 
put down interruptions, I do not say that you are wrong at all. What 
happens is that the whole debate becomes one-sided affair. It is just like 
II Durbar where representations are made by one side, and the Govern-
ment come along at the end, and say: "We do not accept this". Once 
before, I remember, you gave a general hint to the Treasury Benches that 
they ought to put up some sub-treasury speaker earlier in the debate, so 
that we may know the Government point of view. As it is, the ~  

give their reply at the end of the debate, and we aTe not given opportunity 
to rebut the statements made by Government. We cannot interrupt, whei1 
the Government Member is speaking. I, therefore, beg of you to -allow me 
to speak now. 

JIr. President (The Honourable Sir Abdur Rahim): .That cannot be 
5 P.M. allowed. But the Cha!r. ",;Il ~  again point out to thfl 

Treasury Benches that It IS adVIsable that, at.an eaTlier stage of 
the debate, some of their Members should take part in the debate so 
that the other side might know where they stand and what the view point 
of the Government is. , 

The Honourable Sir Muhammad ZafrulIah lDum.:May I submit that 
on this motion there were altogether only two speeches. 

Jrr. PresIdent (The Honourable Sir AbdurRahir.l): But this has 
happened more than once.' 

The question is: 

~ 1~  ~~ ~ under the head 'Railway Board' be reduced by &. 100." 
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The Assembly divided: 

Aaron, Mr. Samuel. 
AbduUah, Mr. H. M. 
AMy, Mr. M. S. 
Asaf Ali. Mr. :M:. 

AYEB-49. 

Ayyangar, Mr. M. Ananth68l\vauam. 
A?har Ali, Mr. MuhamlUad. 
Bajoria. Bahu BaijlJath. 
B&uerjea, Dr. P. N. 
t>hagavau Das. Dr. 
Chaliha. Mr. Kuladhar. 
Chattopadhyaya, Mr. Amarendra 
Nath. 

('Mttinr, Mr. T. S. Avinashilingam. 
Chunder, Mr. N. C. 
Das, llr.Basant& Kumar. 
~  Panwt Nilaka.nU1a. 
Datta, Mr. Akhil Chandra. 
Essak Sait, Mr. It. A. Sathar H. 
Gadgil, !.kN. V. 
G'hiasuddin,Mr. M. 
GhulaID Bhik Naixang, ~  

ffiti, Mr. V. V. 
Ibns Raj, Rai7.ada. 
HlllID\ani. Mr. S. 'It. 
Jebangir, . Sir (',owasii. 
J09hi, Mr. N. M. 

Kailash Bphari !.al. .Babu. 
Maitra, Pandit Lakshmi Kanta. 
Malaviya, Pandit Krishna Kant. 
Mudruiar, Mr. C. N. Muthul'anga. 
Muhammad Ahmad Kazmi, Qui.. . 
Murtuza Sahib Bahadur. Manlvi 
Sved. 

Ral!hublr Narayan Singh, ·Cholldhri. 
Raju, Mr. P. S. Kumaraswanll. 
Nanga, Prof. N. G. 
Saksena. Mr. Molwl La!. 
i:-lanthanam, Mr. K. 
Satyamurti, Mr. S. 
Sham Lal, Mr. 
Shaukat Ali, Maulana. 
Sheodass Daga, Seth. 
Singh, Mr. Ram Narayan. 
Sinha, Mr. Anugrah Narayan. 
Sinba, Mr. Satya Narayan. 
!:Sinha, Mr. Shri Krishna. 
~  Mr. Surn'a Knmar. 
i:'lri Prakasa, Mr. 
Vmar AI,. Shah, Mr. 
Varma, Mr. B. B. 
Yamin Khan, Sir Muh,unlUad. 

NOE5--41. 

Abdul liAmid, Khan &hadur Sir. 
AhD¥ld Nawa7. Khan, Major Navyab 
Sir . 

. 'iloman, Mr. A. 
AmI",1'I0Il •. Mr. J. D. 
; Bajpai,CSir Girja Sha.nkar. 
Ba,asidhar, Bai Saltib. 
Dhjde, Mr. V. S-
Busa, Mr. L. C. 
Chada, Mr. A. K. 
Chapman·lIartimer, .Mr. T. 
Cr4ik,. ,The Honourablll' ,Sir Heury. 
Dalal, Dr. R. .n. 
'D'Souza, 'Mr. F. 
G'huznavi, Sir Abdul Halim. 
Gidney, Lieut.·Colonel Sir ~  

Griffiths. . Mr. P. J. 
Grigg, 1'he Honourable Sir ~  
'Hudson, 'Sir Leslie. 
" iI_aIlar 'Siagh, Bardar Bahadur 
• ·Bardar Sir. 

Lal . ChaJld. CapWn Rao Bahadur 
'Chaudhri. 

Lalit Chand, Thakur. 

'ffh&motion Was adopt-ed. 

Mehta, Mr. S. L. 
MI'non, Mr. K. R. 
Metcalfe, Sir Aubrey. 
Mudie, Mr. R. F. 
Mukherjee, Rai Bahadur Hir Saiya 
Charan. 

Nagarkar, Mr. C. B. 
Navdu. Diwan Bahadur B. V. 'Sri 
. Hari Rao. 

Rau, Sir Raghavendra. 
Roy, Mr. S. N. 
Sale, Mr. J. F_ 
Sanna, Sir Srinivasa. 
Scott, Mr. J. RamBay. 
Sher Muhammad . Khan, .'Capt.ain 
Sardar Sir. 

Sirear. The I1 ~  Sir N,~  
Slade, Mr. M. . '. '. 
Thorne, Mr. J. A. 
Tottenham, Mr. G. R. F . 
Verma, Rai Sahib Rira La!. 
Witherington, Mr .. C .. H. 
Zafrullah Khan, The' Hon.,oura!ble' Sir 

~  . 

The ASlHlroblytben ~~~ till Eleven of ilie Clpok. on ~ , 
'the 26th February, 1937, . '. _ .. , .i··.·· ~ . 
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